Income Tax Appellate Tribunal, Mumbai Benches, Mumbal
Constitution of Benches from 16.06.2025 to 19.06.2025

' Bench | Court Hon'ble President/Vice-President & Members
| Room No.
[ F&G 1 5/Shn Sakijit Dey, Vive-President & N K Billiya, AM
LA ] S/Sha Amit Shukla, JM & Girish Agrawal, AW
= 3 Smi Beena Pillai, JM & Smt Renu Jauhn, AM on 167 & 19" Jung)
B | 4| Shri Vikram Singh Yadav, AM & Smt Kavitha Rajagopal, JM
| SMC | B Shri Sandeep Gosain, JM _ ]
E | 7 5/Shri O F Kant, AM & Anikesh Banenee, JM
D) B 5/Shn Pawan Singh, JM & Prabhash Shankar, AM
[ _ Vs, Padmavaihy S, AM & Shri Raj Kumar Chauhan, JM
HEK | 0 Shri Sandeep Singh Karmail, JM & First Available AM
I ] 11 S/Shr Rahul Chaudhary, JM & Omkareshwar Chidara, AN
Income Tax Appellate Tribunal, Mumbai Benches, Mumbai
Constitution of Benches from 23.06.2025 to 26.06.2025
Bench | Court | Hon'ble President/Vice-President & Members
Room No.
- F&K 2 SI5hn N K Bilarya, AM & Sandeep Singh Karhail, JM )
A 3 a/Shr Amit Shukia, JM & Girish Agrawal, AM lirom 23 fo 25 June)
C a Smt Beena Pillai_ JM & Smit Renu Jauhri, AM i
| B i Shii Vikram Singh Yadav, AM & Smt Kawitha Rajagopal, JM - =
SMC Shri Sandeep Gosain, JM {on 25" & 267 june)
SMC & E 7 5/5hri Sandeep Gosain, JM & O P Kant, AM (on 230 & 24 June) i)
E § | 5/50i 0P Kani, AM & Anikesh Banerjee, JM (on 257 & 26" June] |
D g 5/Shri Pawan Singh, JM & Prabhash Shankar, AM
| 5 Ms. Padmavathy S, AM & Shri Raj Kumar Chauhan, JM
G&l 1 | 5/Shr Rahul Chaudhary, JM & Omkareshwar Chidara, AM

e 'A'Bench will nol function on 267 June, 2025
¢ Bench will not function on 167 & 17 June and the case fixed are adipumed to 180 & 19 June, 2025
W' Beneh will not funciion from 23+ to 26" June, 2025,

Dated: 13® June, 2025
{Hind] virsics foiloms]

Mb

[Sakdijit Dey]
VICE-PRESIDENT



Income Tax Appellate Tribunal

3 and 4" Floor, Pratishtha Bhavan, h
Old CGO Building, Maharshi Karve Marg, Azadi
New Marine Lines, Churchgate, WM?I by
Mumbai — 400020.

Date: - 30'™ May, 2025
NOTICE
Links of the Court Rooms of ITAT, Mumbal Benches for joining through Video Conferencing

from 02.06.2025 to 27.06.2025 - Reg.

Meeting
Court Reom Nos. Meeting I.Inll::;-;J:::l: :hm“ﬂ,::MI Mode Number |PWD
(Clsco Webex)

Court Room No. 01 https://itatmumbai.my.webex.com/meet/crlinkl 26409748872 2025

{Euurt Room No. 02 https:fﬁl:atmumbai.mv-wehe:.cnmfrneet,ﬂ'minl_:_I 26427791433 | 2025

[Court Room No. 03 https://fitatmumbai.my.webex.com/meet/criink3 | 26428430344 | 2025

Court Room No. 04| https://itatmumbal.my.webex.com/meet/crlink4 26437342438 2025

Court Room No. 05| https://itatmumbai.my.webex.com/meet/crlink5 | 26403335893 2025

Court Room No. 06 https:.u’ﬁtatmumhai.my-wehﬂ.gurm-'meet,.":rﬁnkﬁ 26436339247 [ 2025

Court Room No. 07 https:,ﬂ'ﬁtatmumhai.m.wehex.mfmeetf:rlink? 26402617145 2025

Court Room No. 08| https://itatmumbal.my.webex.com/meet/crlink8 | 26426321450 2025

Court Room No. 08| https://itatmumbai.my.webex.com/meet/crlink3 26439092707 | 2025 |

Court Room No. 11https://itatmu mbai.my.webex.com/meet/criink11) 26443674926 | 2025

1.

Court Room No. 13 https://itatmumbal.my.webex.com/meet/criink13} 26423753947 | 2025

The Counsels can join the Hybrid Court Room through the above-mentioned Video
Conferencing Links.

Links will be open at - least 15 minutes before the commencement of the Bench
proceedings.

The links will remain active when the beneh is sitting during Court hours of the
Tribunal.

The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT
website to ascertain the Court Room in which cases of particular Bench/ Hon'ble
Members combinations are fixed and accordingly, jein through the respective Court
Room Link.

The Counsels /OR appearing before the Hon'ble Court through Video Conferencing
mode shall follow the dress code, courtesies and protocols that are followed in
physical hearing, as far as possible.

The Counsels/DR shall make sure that their Internet Connection, Microphone and
Video Cameras are working.

Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, written submissions etc. should be filed in the miode as
prescribed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual

Mode.
m&:‘;nﬂﬂﬂﬂr EE 5



INCOME TAX APPELLATE TRIBUNAL
3 & 4'* Floor, Prathishtha Bhavan,
101 Maharshi Karve Marg,
Mumbai -400 020.
NOTICE

Appeals upto the year 2018 fixed before “ A ™ to “ G " Benches & “ SMC "

Bench are to be treated as Old Appeals and will be taken up for hearing and

disposal on priority basis.
Parties are requested not to seek any adjournment in respect of these

appeals, except, under exce ptional circumstances.

By order

- |
i ’qﬂky‘-
ASSISTANT REGISTRAR
<

Mumbai.
Dated: 13.06.2025



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 16-JUNE-2025 (MONDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER

AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl | Appeal Number "':f':':rt' Assessee Name Remarks
1 Emwﬁ 2024 | 201718 | (D] LALIT SHAH (EFILING) T
- mru'r:uuﬁ 2018-19 | [A] ASCENDAS PANVEL FTWZ PRIVATE LIMITED (E-FILING)
o [ IME; jagzs | 202021 | [A] ASCENDAS PANVEL FTWZ PRIVATE LIMITED {E-FILING)
4 ?12}7-1{1?5;1@ 2021-22 | [A] ASCENDAS PANVEL FTWZ PRIVATE LIMITED (E-FILING)
AT rrﬁﬂ 005 | 2011712 | [A] ACE ELECTROMAGNETICS PRIVATE LIMITED
6 Lﬂaam]mvzuzs 2014-15 | (D] LINTON ENGINEERING SERVICES PRIVATE LIMITED (£-FILE)
7 | co as/mum2025| 201415 | [A] LINTON ENGINEERING SERVICES PRIVATE LIMITED (E-FILE)
g ,.I'P-"ITIZ?-'I..'IDES 2018-19 | [A] LAQSHYA MEDIA LIMITED (E-FILE)
g mwrﬂf;ﬂ 2 | 202324 | [A] ANIL GALA NAVNEET TRUST
10 3n1umrf.|i-:fznzs 202324 | [A] ST, ANTHONYS CHURCH
Tk
Registrar

13-Jun-2025]
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CAUSE LIST OF A BENCH FOR 17-JUNE-2025 (TUESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

Assml,

Year Assesses Name Remarks

| sei | Appeal Number

1 |rTa 2e2E/MUM2024| 2017-18 | [A] ALOK INFRASTRUCTURE LTD

2 [TTA 3014/MUMS2025| 2021-22 | [A] AKRY ORGANICS PRIVATE LIMITED

3 [ITA 3017/MUM/2025| 2018-19 | [A] AXIS FINANCE LIMITED

4 [ITA 3041/MUM2025| 2018-19 | [D] LATA MAHTPATRAY SHAH (E-FILE)

= | oo 13smumfzoes | 2018-19 | [A] LATA MAHIPATRAY SHAH (E-FILE}

6 [[TA 3043/MUM/2025| 2019-20 | [D] ASHOK RAMSWROOP PANCHARIYA (E-FILE)
[A] LIDYDS ENTERPRISES LIMITED (FORMERLY KNOWN AS SHREE
GLOBAL TRADEFIN LIMITED )

[A] LIGYDS ENTERPRISES LIMITED (FORMERLY KNOWMN AS SHREE
8 [ITA 2856/MUM2025| 2015-16 |- nes) TRADEFIN LIMITED )

7 |ITA 2B55/MUM/2025| 2013-14

g [[TA 3070/MUM/2025| 2013-14 | [D] LLOYDS ENTERPRISES LIMITED (E-FILE}

10 [[TA 307L/MUM/2025| 2015-16 | [D] LLOYDS ENTERPRISES LIMITED (E-FILE)

11 [[TA 3072/MUM/2025| 2016-17 [D] LLOYDS ENTERPRISES LIMITED (E-FILE}

12 |ITA 3073/mMuMf2025| 2017-18 | [D] LLOYDS ENTERPRISES LIMITED (E-FILE)

| 13 [rTA 3074/MUMY 2025 2018-18 [D] LLOYDS ENTERPRISES LIMITED (E-FILE}

14 | CO 137/MUM/2025 | 2018-1% | [A] LLOYDS ENTERFRISES LIMITEDR

15 | 0O 138/MUM/2025 | 2017-18 | [A] LLOYDS ENTERPRISES LIMITED

16 | oo 13aMuMyz025 | 2016-17 | [A] LLOYDS ENTERPRISES LIMITED

17 [TTA 2640/MUM/2025| 2013-14 | [A] UOYED METALS AND ENERGY LIMITED

18 [ITA 3075/MUM/2025| 2014-15 (D] LLOYDS METALS AND ENERGY LIMITED {E-FILE)

19 |[FA J076/MUM/2025| 2013-14 | [D] LLOYDS METALS AND ENERGY LIMITED (E-FILE}

20 [[TA 3077/MUM/2025] 2015-16 | [D] LLOYDS METALS AND ENERGY LIMITED (E-FILE)

21 |rTA Jo7e/MUM/2025| 201617 | [D] LLOYDS METALS AND ENERGY LIMITED [E-FILE)

22 Irm 079/MUM/2025| 2019-20 | [D] LLOYDS METALS AND ENERGY LIMITED (E-FILE}

23 [ITA 3080/MUM/2025| 2017-18 | [D] LLOYDS METALS AND ENERGY LIMITED (E-FILE)

24 [TTA 3094/MUM/2025( 201819 | [D] LLOYDS METALS AND ENERGY LIMITED (E-FILE}

13-Jun-202.

.
-




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 18-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMEER

IN COURT ROOM 2
iTA
ITa
2 | 4310/MUM/2024 2014-15 | [D] ANIL KUMAR VIIAYKLIMAR SINGHVI{HUF) (E-FILED)
ITA
3| sa13mMumi2024 2016-17 | [A] AMKIT AGARWAL (E-FILE)
ITA
4 | 6398/MUM/2024 2019-20 | [A] ANANDBABU ARUMUGHAM NAINAR (E-FILE)
5 ITA 01819 | D1 LOTUS LOGISTICS AND DEVELOPERS PRIVATE LIMITED E-
137/MUM/ 2025 FILING)
& | co 28/MUM2025| 2018-19 | [A] LOTUS LOGISTICS AND DEVELOPERS PRIVATE LIMITED
ITA
7 | 1a27/MuM2025 AY 2014-15) [A] SURIL GAJENDRA DOSHI (E-FILE)
ITA %
B | sp0q/ ayaozs | 2020-21 |TA] AUGHONT ENTERPRISES PRIVATE LIMITED (E-FILE)
g ITA Sa12-13 | UA) ANKIT GEMS PRIVATE LIMITED (AS SUCCESSOR TO ANKIT
3097/MUM/2025 EMS) (E-FILE}
ITA
10 | 3104/Mump202s | 202122 | [A] SHIVSAGAR BUSINESS PREMISES CO OF 50C. LTD
ITA
11 31 07/MUM/2025 2015-16 | [A] AMAR VITHALDAS GANDHL
ITA
12| 3112/mMumr2025 2014-15 | [A] AAMNA ALTAFHLISSAIN SHARIFF
ITA
| 13 | 3304/mumyz025 2010-2011 | [A] MAHENDRA JETHALAL MAMTORA (E-FILE)
ITA
19| 331amumra02s | 201617 | [A1 ARKAY LOGISTICS LIMITED (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 19-JUNE-2025 (THURSDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

5rl | Appeal Number 'l::‘:' Assessee Name Remarks
1) - ;ﬁﬁﬁmz o | 201516 | (D] ABANI KUMAR DAS (E-FILED)
2 | o 4mr£";",mz 4 | 201213 | [A] AVITEL POST STUDIOZ LIMITED
3 Eﬁmﬁimm 3018-19 | [D] LONGSEAL MACHINERY PVT LTD, (E-FILED)
4 Mwh:}; 2025 | 201617 | [A] ALKA RAJESH VANIGOTA (E-FILING)
5 gmﬂgﬂ 2025 | 201617 | [A] ARUN KODIRAM SONDKAR
& | s J,ﬁﬁm‘ 12025 | 2017-18 | [A] AMOL CERAMICA PRIVATE LIMITED (E-FILE)
Fj lgmfhgiiﬂlﬂlﬁ 2016-17 | [D] ADDON RETAIL PRIVATE LIMITED (E-FILE)
B 19:'3;&:1]?1;1025 2013-14 | [A] AMIAD USMAN KHAN (E-FILE]
g zuumrmmﬂij 31017-18 | [A] AMOL CERAMICA FRIVATE LIMITED (E-FILE)
10 | o m"{;d 2025 | 201718  |[A] LA CASA DE JOAILLIER PRIVATE LIMITED (E-ILE)
11 z13u:r-]1m1 2025 | 2020-21 | [A] AXIS TRUSTEE SERVICES LIMITED
12| 5org mlm 2025 | 201415 | [A] ASHOKKUMAR CHHAJER (E-FILE)
= A vo17.1s | [A] AKHIL KESHARISINH DALAL THROUGH LEGAL HEIR SMT.
3133/MUM/2025 INEEPA AKHIL DALAL (E-FILE)
14 | 3160 J,H'L':wm 2022-23 | [A] AMTRAX (INDIA) LIFE SCIENSE PRIVATE LIMITED (£-FILE)

1h,

4 t Registrar]
‘:ﬁq‘* 13-Jun-2025|
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CAUSE LIST OF B BENCH FOR 16-JUNE-2025 (MONDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 4

sri| Appeal Number "ﬁ;‘:— Assessee Name Remarks
1 zm?ﬁumzur- 2012-13 | [A] BECHAR RAGHVII PATEL (E-FILE)

2 IETII.'TW{%ISI":'II:I'GNE 3015-16 | [A] BECHAR RAGHVII PATEL (F-FILE)

3 | T4 48LMUM2025 | 202021 | [A] NUVAMA WEALTH FINANCE LIMITED (E-FILING]

4 | g1 /MUM2025| 2011-12 | [A] NAYNA MUKESH SHAH

s | 1880/MUMZ025| 2017-18 | (D] NICAF LLP (E-FILE)

e | cosgmumzozs | 2017-18 |[A] NICAF LLP

(T zssumMUM2025| 202223 | [A] M/S BOMBAY INTEGRATED SECURITY (INDIA) LIMITED (E-7ILE)
5 |[Ta2914/MuM/2025| 202223 | [A] BOMBAY EAST ROTARY CHARTTABLE TRUST

9 |TTA 2015/MUM/2025| 2022-23 | [A] MATK NAIK AND CO

10 |TTA 2027/MUM/2025| 2023 (D] BASILICA OF QUR LADYY OF THE MOUNT (E-FILE])

% 31'\
Assistant Registrar
o 13-Jun-2025]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 17-JUNE-2025 (TUESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 4

sri| Appeal Mumber | ‘oo Assessee Name Remarks
1 |rTA 1098/MUM/Z024| 2012-13 | [A] M/S SONI & ASSOCIATES

2 |1TA 5746/MUM/2024| 2017-18 | [D] BHASIN PROPERTIES AND DEVELOPERS PVT LTD (E-FILE)

3 | ITA §MUM/H0S 2018-19 | [D] BLINDING EDGE FILM PVT LTD (E-F1 LING)

4 (ITA 1787/MUM/2025| 2017-18 | [A] NISHITA VLAY MEHTA

g |rTA 2989/MUM/2025| 2017-18 | [D] NISHITA VIJAY MEHTA (E-FILE]

& |[Ta 1B46/MUM/2025| 2018-18 |[D] NAVEAR CORPORATION LIMITED (E-FILE)

7+ |rma 293z/Mumyz025| 2006 |[D] BHAVANI BALASUBRAMANIAM IVER (E-FILE)

8 |TTA X833 MUM/ 2025 1016 [D] BHAVANI BALASUBRAMANLAM TYER [E-FILE]

g |ITA 2972/MUM/2025(  2019-20 [O] BECHAR RAGHAVIL PATEL (E-FILE)

10 |ITA 29687/MUM/2025| 2021-22 |[A] NIRAV TRUST {E-FILE}

11 1A zi6opMum2025| 2021-22 | [A] SIDOHARTH BHASKER SHAH (E-FILE)

17 |1TA 2213MuUMi2025|  2011-12 | [A] MOHIT BHARATIYA (E-FILE)

13 |ITA 3850/MUM/Z025| 2011-12 | [D] MOHIT BHARATIYA {E-FLLE} ]

o

vy 13-Jun-20215F




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 18-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 4

srl | Appeal Number ",f::" Assesses Name Remarks
I |ITA 1936/MUMZ024] 2014-15 | [A] BHANWARLAL M. JAIN
2 |ITA 1937/MUM/Z029| 2009-10 | [A] BHANWARLAL M. JAIN
3 |ITA 1938/MUM/Z024| 200809 | [A] BHANWARLAL M. JAIN
4 |ma 193g/Mum/2024| 201112 | [A] BHANWARLAL M JAIN
5 |ITA 1940/MUM/Z024| 2010-11 | [A] BHANWARLAL M JAIN
6 [ITA 1941/MUM/2024| 201213 | [A] BHANWARLAL M. 1AIN
7 |ITA 1942/MUM/2024| 2013-14 | [A] BHANWARLAL M. JAIN
g |ITA 2050/MUM/2024| 2015-16 |[A] BHANWARLAL M. JAIN
9 |ITA S858/MUM/2024| 2015-16 |[A] NEELAM SANIAY MEHTA
10 |ITA 3015/MUM/2025| 2017-18 | [A] NAM TECHNOLOGIES PRIVATE LIMITED
11 |ITA 3018/MUM/2025| 201112 |[A] NRE BEARINGS LIMITED (E-FILE)
12 |ITA 3019/MUM/Z025| 2011-12 |[A] NRB BEARINGS LIMITED (E-FILE)
13 [ITA 3095/MUM/2025{ 2020-21 |[A] NTT GLOBAL NETWORKS PRIVATE LIMITED
nt Registrar

13-Jun-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 19-JUNE-2025 (THURSDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE MS, KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 4

Sri| Appeal Number | A%Smt. Assessee Name Remarks
1 |ITA 1451,/MUM/2023| 2016-17 | [A] BANK OF INDIA

& |TTA 1452/MUM/2023| 2018-19 |[A] BANK OF INDIA

3 [ITA 1547/MUM/2023| 2016-2017 | (D] M/S BANK OF INDIA

4 |TTA 1548/MUM/2023] 2016-2019 | [D] M/S BANK OF INDIA

ITA Z555/MUM/2024| AY 201B-19 | [A] NUVAMA WEALTH MANAGEMENT LIMITED

5 | ITAS3E/MUM2025 | 2020-21 | [A] BAFNA MOTORCYCLES PRIVATE LIMITED (E-FILING)

7 |TTA1B91/MUM/2025) 2022 | [D] SUPREME MEGA CONSTRUCTIONS LLP (E-FILE)

B |ITA 200Z/MUM/2025] 2016-17 | [A] SAINATH CONSTRUCTION

9 |ITA 2011/MUM/2025| 2017-2018 | [A] SHEETAL SAMEER CHAPHEKAR [E<FILE)

10 (ITA 2020/MUM/2025| 2011-12 | [A] BHAVYA JATIN LATHIA (E-FILE)

11 [TTA 2025/MUM/2025 ] 2012-13 | [D] SUSHILKUMAR SUBHASHRAQ DESHMUKH (E-FILE)

12 |TTA J108/MUM/Z025|  2012-13 | [A] M/S. NAM TECHNOLOGIES PRIVATE LIMITED

13 |ITA 3111/MUM202S| 2010-11 |[A] NAM TECHNOLOGIES PRIVATE LIMITED

14 |TTA 3119/MUM/2025| 2033-24 | [A] BAB-E-REHMAT EDUCATIONAL SOCIETY (E-FILE)

Thik
Assistant

W I3-Jun-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 16-JUNE-2025 (MONDAY)

BENCHWILLNOTFUNCTION

sl | Appeal Mumber | ASemt Assessee Mame Remarks
1 | A 1o57/MUMZ025|  2018-19 | [A] SANGHVI REALTY PRIVATE LIMITED " :
5 | ITA 1965/MUM2025]  2017-18 | (DY SANGHVI REALTY PRIVATE LIMITED (E-FILE) |
3 |1Ta 19s6/MUMI2Z025| 2018-19 | [D] SANGHVI REALTY PRIVATE LIMITED (E-FILE) '
4 |rTa 313amMumMyz025| 2022-23 | (A] COCOCART VENTURES PRIVATE LIMITED
& |[TA 2733/MUM/2025| 2018-19 |[D] CHANDER ARJANDAS MANWANI {E-FILING] Adi',:_.ume ;.Ic
6 |rma 2124/MUM/2025|  2012-13 | [A] PRODIGY INFOMATICS PRIVATE LIMITED I
7 |ra zogymumMyz025| 2016-17 | (D] STYARAM SILK MILLS LIMITED (E-FILE) | 18] fm;:_g*
g |ITA 6522/MUM/2024| 2015-16 | [A] PRIYANKA SANDEEP RUNWAL '
g |[Ta 6523/Mum/2024| 2016-17 | [A] PRIVANKA SANDEEP RUNWAL
10 |1TA 6524/MUM/2024]  2014-15 | [A] PRIVANKA SANDEEP RUNWAL .
11 [T iE3amuMizes| 200920 | [A] PRIVA KAPIL TODARWAL

[A] LUPIN INVESTMENT PRIVATE LIMITED (FORMERLY KNOWN AS
17 |TTA S455/MUM/Z016| 2010-11 [PRANIK LANDMARK ASSOCIATES (SINCE DISSOLVED/SUCCEEDED

THROUGH “RAHAS MERCANTILE PRIVATE LIMITED |
13 |rra 70azrmumiaois] 201011 LIP1 M5 LUPIN INVESTMENT PVT LTD (EARLIER KNOWN AS PRANIK. |

WEMARK MSSOCIATES )

o'

¥-13-Jun-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 17-JUNE-2025 (TUESDAY)

i Registran

-

BENCHWILLNOTFUNCTION
Srl | Appeal Number “?ﬁ: Assessee Name Remarks
I |TTA 2226/MUM/2023| 2011-12 | [A] PN SPACE DEVELCIPMENT PRIVATE LIMITED —
3 |ITAZ2ETMUM2003| 2013-14 | [A] PNK SPACE DEVELOPMENT PUT LTD |'
3 |ITA 3288/MUMZ023| 2014-15 |[A] PNK SPACE DEVELOPMENT PVT LTD |
4 | [TA 962 MUM/ 2025 2010=11 [H] SURESH UKBCHAND MEHTA HUF (E-FILIMNG) |
5 | ITA953/MUM/2025 | 2011-12 | [A] SURESH UKHCHAND MEHTA HUF [E-FILING] I'
6 |ITA 2003/MUM2025| 2017-2018 | [A] PRERNA PRAMOD KADAM (£-FILE) |'
7 |1TA 2004muMy2025] 2017-2018 | [A] PRERNA PRAMOD KADAM (E-FILE) Iu' |
B [TTA 2M4E/MUM/Z025| 2012-13 | [D] SHEMON JEWELS (E-FILE) |I |
9 |1TA 2049/MUM/2025] 2014-15 | [D] SHEMON JEWELS [E-FILE] | Adimne.d
10 |ITA 2050/MUM/2025] 2017-18 | [A] POONAM DHAMANIAY SANDU (E-FILE| |, Lo |
11 |1TA 2265/MUM2025| 201617 | [A] CHANDRAKUMAR BHANWARLAL KOTHARI [E-FILE) oz |20
12 |ITA 2641/MUM/2025] 201415 | [A] LIOYDS METALS AND ENERGY LIMITED
13 |ITA 2642/MUM/2025| 2015-16 |[A] LIOYDS METALS AND ENERGY LIMITED
14 |1Ta 2643MUM2005]  2016-17 | [A] LIOYD'S METALS AND ENERGY LIMITED
15 |rra 26samumy2ies| 2017-18 | [A] LIOYDS METALS AMD ENERGY LIMITED
16 |ITA 2645/MUM/2025| 2018-19 |[A] LIOYDS METALS AND ENERGY LIMITED
17 |rra 26e6umy200s|  2018-20 | [A] LIOYDS METALS AND ENERGY LIMITED .l
16 |1Ta 2663/MUMI2005| 201516 | [A] PARESH MANUBMAT DESAI (E-FILE) |'
15 |rTa 262aMuny2025| 201516 | [A] CHINTAN HARSHAD KANAKIA |[E-FILE] i

% SR
= 13-Jun-2025



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 18-JUMNE-2025 (WEDNESDAY)

BEFORE HON'BLE BEENA PILLAIL JUDICIAL MEMBER
AND HON'BLE RENU JAUHRI, ACCOUNTANT MEMBER

IN COURT ROOM 3

Appeal Humber

MSsmt, Yaar) Assedsee Mame Ramarks

ITA 1966/ MUK/ 2025

2018-19 | (D] SANGHWT REALTY PRIVIATE LIMITED (£-FILE]

I 1965 MLIMH0ES

A017-18 || (D] SANGHNYT BEALTY PRIVATE LIMITED [Z-FILE]

IR 1953 MUM{ 2025

1018-19 | [A] SANGHWT REALTY PRIVATE LIMITED

4 | IT& 612/ MUM 225 211-12 | [0 CALCLALUS PROPERTIES PRIVATE LIMITED (E-FILIMNG)
5 | ITAGIMUM/2025 | 2012-13 | [D] CALCLEUS PROPERTIES PRIVATE LIMITED (E-FILING) :
6 | ITA&G16/MUM2025 | 2014-15 | [D] CALCUALUS PROPERTIES PRIVATE LIMITED (E-FILING) !
7| TTA 2000/MUM/2024 | 2012-13 | [A] PEACH TREE INVESTMENTS PVT LTD
8 | ITA873/MUMSZ0ZS 2014-15 | [D] INDIAN OLEARING CORP DRATION LIMITED (E-FILIMG] .
q | ITA SDL1US2023 | 2004-15 | [A] PREETT PRADIP MODY (E-FILED]
0 | ITA 1716/MUM202S | 2012-13 | [B] TNDU MAHENDRA SHAH (E-FILE)
11 | TTA JE74/MUM/2025 | 2020-21 | [A] DSHO DEVELOPERS
12 | TTA 31B6/MUMYIZ025 | 2020-21 | [A] PRUDENT INSURANCE BROKERS PRIVATE LIMITED
13 | [TA 3193/MUM/2025 | 2021-22 | [D] P N AMERSEY EDUCATIOMAL TRUST (E-FILE)
14 | 0O 43MOMH2S | 2021-22 | [A) P'N AMERSEY EDUCATIONAL TRUST
15 | ITA Z737/MUM/2025 | 2021-22 | [A] MOHHAMMEDASIM SHABBIRAHMED KAMALKHAN
& |k sotgmonanes | aeipp | DN DECIER RIS FUN OF THEHARMASITA STATE S0P
[A] LUPTN INVESTMENT PRIVATE LIMITED (FORMERLY KNOWN AS PLANIK :
17 | ITA 6455/ MUMIZ016 | 2010-11  |[LANDMARK ASSOCIATES [SINCE DISSOLVEDFEUCCEEDED THROUGH "RAHAS
MERCANTILE PRIVATE LIMITED ) i
(8 | ITA POMUMI0LE | BHd-11 ﬂmﬁgﬂnﬂ"ﬂ?ﬂ 61 TR cERRLIEIG RO S PR
19 | ITA 6522/MUM/2024 | 2015-16 | [A] PRIYANKA SANDEER RUNWAL — '
30 | ITA 6523/MUM/2024 | 2016-17 | [A] PRIVANKA SANDEER RUNWAL
21 | [TA 6524MUMY2024 | 2004-15 | [A] PRIYANKA SAMDEEP RUNWAL
_21 ITA LE3B/MUM/2025 | 2009-20 | [A] PRIYA KAPIL TODARWAL
23 | [TA2I24MUM2025 | 2002-13 | [A] PRODIGY INFOMATICS PRIVATE LIMITED
74 | TR 2733/MUM/2025 | 2018-1% | [D] CHANDER ARIANDAS MANWANL {E-FILING)
25 | TTA 2941 /MUM/3025 | 2016-17 | (O] SIYARAM SILK MILLS LIMITED (E-FILE)
26 | ITA J139/MUM/2025 | 2022-23 | [A] COCOCART VENTURES PRIVATE LIMITED

Y |
Acsistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 19-JUNE-2025 (THURSDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE RENU JAUHRI, ACCOUNTANT MEMBER

IN COURT ROOM 3

Sl |  Appeal Number | Assmt, Year Asseszes Name Remarks

|| TIAS195MUM@O24 | 203819 | [A] INDLAN OIL CORPORATION LTD o
2 | TTA4E96/MUM/2024 | 2018-19 | [A] INDIAN OIL CORPORATION LTD

3 | ITA a3Z UM 2024 2018-12 | [D] INDEAN CIL CORPORATION LTD, (=-FILED)

4 | mazimamumzozs | zonae & ﬁ‘% w PRIVATE LTMITED (1N WHICH DULL TRADE & -
5 | 1A zteyMuM0Zs | 0tas gHm m}ﬂ PRIVATE LIMITED {IN WHICH DULT TRADE &

R U — mmmg_s P;rrﬂl’f_?l;‘:ﬁ PRIVATE LIMITED (IN WHICH DUL] TRADE &

7 | TR 2143mMUM 025 a0i6-17 | A EINDRATT mu PRIVATE LIMITED (TN WHICH DULL TRADE &

B | ITh 2143MUMZORS | 2017-18 ﬂmﬁpﬂnﬁﬁ? PRI LIFFELY (I WHIOH CLLT THADE &

9 | rma 2seamumzoes | 200e00 | AT INDRATT m&: PHIVATE LIMITED (IN WHICH CULT TRAGE &

w | maermomsns | oise 'ng'm Skrli‘ﬂi'l'i{ STHANAKVAST JAIN SANGH TRUST (PUBLICE CHARITAELE

11| mn s momEnzs | 2oz [A] THE INDIAN HUME BEPE (O LTD

12 | ITA3251/MUM/2025 |  2024-22 | [A] THE INDIAN HUME PIPE CO LTD

13 | ITAIZZ6MUM02Y | Z011-12 | [A] PNK SPACE DEVELOPMENT PRIVATE LIMITED o
M| ITA32ET/MUM/203 | 2013-14 | [A] PIVE SPACE DEVELOPMENT PVT LTD o
15 | ITA32EE/MUMYRZI | 2014-15 | [A] PNK SPACE DEVELOPMENT AT LTD

L6 | TTA SSQMUM/Z025 | 2000-11 | (A] SURESH LUKMCHAND MEHTA HUF (E-FILING)

I7 | ITASEIMUM/0ZS | 2001-12 | [A] SURESH LIKHCHAND MEMTA HUF (£-51LING:

18 | TTA J003/MUM/025 | 2007-2018 | [A] PRERNA PRAMOD KADAM [E-FILE) T

19 | ITA2004MUM/2025 | 2007-2018 | [A] PRERNA PRAMOD KADEM (E-FILE)

30 | ITA ZOMBMUM/ZORS | 201213 | (0] SHEMOM JEWELS (E-FILE)
2L | ITAMOMUM/NZS | 200425 | (D] SHEMON JEWELS (E=1LE)
22 | [TA 20S0/M) 2025 201718 | [A] POOMAM DHAMANIAY SANDLU {E-FILF)
I3 | [TAZZESMUM/2025 | 2016-17 | [A] CHAMDRAKUMAR BHANWARLAL KOTHAR] 'E-FILE)

24 | TTA ZEAL/MUM/I0Z5 | 2004-15 | [A] LIOYDS METALS AND ENERGY LIMITED
25| TTA MAIMUMIIDES | 20518 | [A] LIOYDS METALS AND ENERGY LIMITED :
25 | UTA 2643/MUM/203S | 016-17 | [A] LIOYDS METALS AND ENERGY LIMITED
7| m zﬁ;.-m.u.rzqzs 2017-16 | [A] LIOYDS METALS AND ENERGY LIMITED
(28 | ma ZoASMUM/Z02S | 200819 | [A] LIOWDS METALS AMD ENERGY LIMITED

20 | ITA T646/MUM/I025 | 2015-30 | [A] LIOYDS METALS AND ENERGY LIMITED

30 | ITA 2B6MUMZ0S | 201516 | [A] PARESH MANUBHAL DESAL (E-FILE)
31 | ITA ZB23MUMY202S | 2015-16 | [A] CHINTAN HARSHAD KANAKIA (E-FILE |

Yk
&ﬁ:@nﬂr
——  13-Aun- 2025




INCOME TAX APPELLATE TRIBUNAL, | UMBAI BENCHES

CAUSE LIST OF D BENCH FOR 16-JUNE-2025 (MONDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

|

IN COURT ROOM &
Sd |  Appesi Mumber | Aszmit Year | Bssossns Hame Remarks
I [TA 22 50TLIHT 009 2014-15 [8] DEVEN FRAKASHCHAND AN { E-FILLING)
Z TTA SOETMLIEY 2024 2015-14 (] MOHAMMHED ATHAR BADRLDDIN KHAN
k| TTA GOESMLIM 2024 718 Al RAJEEW VASANT SHETH {E-FILING]
4 ITA 311/MUM, 2025 201518 [A] HINNI SANIEEY CHAWLA (E-FILING)
5 T, F50GTMLM, 2025 HO0e-10 [A] AUPESH [ DESA] LEGAL HEIR OF LATE FRAWIN DESAT
= TR 2502 /W00M 2025 HOEE-24 ] ®.C SCHOCE. OF ST, TERESES
7 ITA 3553/ MM 2055 Fasl Lorl i [A] DARAILS HOME BILIMORTA M
g T 2557 1 2005 0i3-14 [A] @ P LOGISTICS PWT LTD (E-FILE]
9 ITA 600N/ 0S5 2005-36 [4] RAMAVTAR EDUCATIONAL TRUST (E-FILE)
o
t
o
INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES
CAUSE LIST OF D BENCH FOR 17-JUMNE-2025 (TUESDAY)
BEFORE HON'ELE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANHKAR, ACCOUNTANT MEMBER
IN COURT ROOM 8
Sl Appeeal Mismber AsSmt. Ve Asressee Mame Ramsaris
1 ITA F805/ ML 300 i0f4-15 [0] DESHS DYRAMEC BUILDWELL PRIVATE LIMITED (E-FILED)
I | ETA S1LAMUM{ROIY Jos-06 | [A] MICHO PLANTAE LTD
3 [TA 610 LM 00 aii-11 [A] ANESH M KOTHART [E-FILING) .
4 [TA G768/ HLIM 3034 A0t 2-13 [A] RAKESH BASULAL SHAH [E-FILING)
E [TA 37 HUMZ02S 20L2-13 [#] SHR] DILIP 1 THAKKAR
& ITA 121 5/MUN203S 2 1-12 [A] MANESH MARERDE A SHaH (EFILE)
T TEA 1216 MLIM025 20F0=11 [A] MENISH NARENDEA SHEH (E-FILE)
g TR 1226MLIMS IS 21 5=16 15] DHAVAL MARENDRAKLIMAR PATEL [E-FILE)
B ITA L2BHMUMORS 2023-73 || [A) ACCHURCH OF 5T, JOSERHS
I3 | ITA 2O24/MUM 2025 200809 [A] Dhi4 SPINMERS. FRIVATE LIMITED (E-FILE]
11 ITA 113G ML 2025 2H8-10 [A] HARISH MAREMDRA SHAH [E-FILING)
h
1= m



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 18-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8
§d | Appeal Mumber | Assmt. Year Assessee Name
1 | TTAZZS0MUMI0N9 |  2001-12 | [A] M/S REAL TIME CONSULTANTS PVT. LTD.
2 | MTAITSOMUM/R04 | 2018-19 | [D] MGN AGRO PROPERTIES PRIVATE LIMITED (E-FILED)
3 | TTA47DE/MUM/2G24 | 2012-13 | [D] MACROCOSM INDUSTRIES PRIVATE LIMITED (E-FILE)
4 | ITA SIPMLMT024 20015-16 | [A] MANGESH D GAIKAR (E-FILE]
5 | ITA L237MuUM025 | 2007-18 | [A] MARVELLOUS BUILDERS FYT LTD
6 | ITA IZ7MUM/02S | 2003-14 | [A] MACROTECH DEVELOPERS LIMITED (MDL)
7| TTA M85MUMRINS | 201314 |[D] MACROTECH DEVELOPERS PRIVATE LIMITED [E-FILE)
B | ITAGITMUM202S | 2020-21 | [A] RAMIHARUKHA CO-OP HOUSING SOCTETY LIMITED (E-FILE)
¥ | TTAZGAYMUM/Z02S | 2014-15 | [A] RATAN JODHARAM HARCHWANI
10| ITAZ650/MUM/20Z5 | 20015-16 | [A] RATAN JODHARAM HARCHWANI
11 | TTA2G91/MUM/Z0ES |  2003-14 | [A] M/S. DELLR BEARINGS PRIVATE LIMITED (£-=1LE)
12 | ITA JES8/MUM 2035 2013-14 [ [A] MANISHA KAMAL KHETAN (E-FILE)




CAUSE LIST OF D BENCH FOR 19-JUNE-2025 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

S| Appaal Numbar | Assmt. Year Amzessee Name Ramarks
1| COISMUMI0S | 201314 | [A] RASHMI INFRASTRUCTURE DEVELOPE 5 LiaTED
2 | TTISS)A GO/MUM/2025 | 20032084 | [A] VIIAY RATNAKAR. GUTTE (E-FILING) Bl
3 | TTASISHMUMIZ024 | 2017-18 | [A] MANISH BABULAL THAKKAR (E-FiLE] i
+ | TTASIGMUMZ024 | 20032014 | [A] RATNAKAR MANTKRAG GUTTE (E-FILING)
§ | MAGIZUMUM024 | 2017-18 | [A] DOSTT REALTY LMITED
© | (TASKISMUMZ024 | 201314 | [D] RASHMI INFRASTRUCTURE DEVELOPERS LIMITED (E-FILE)
7| ITATOGMLMIZ025 | 2007-08 | [A] MAYANK JAYANTILAL DESAI
B | TA1300MUM/025 | 2007-2008 | [D] MAYANK JAVANTILAL DESAT (£-71L)
3 | TTAIIOHMUMI202S | 201314 | [A] DILIPKUMAR PHOGLEHAND JAIN (EFILE)
10 | TTA 14SAMUMZO2S |  2014-15 | 4] RAJAT DIAMOND EXIM PRIVATE LIMITED (E-FILE)
11 | ITA MSSMUMI202S | 2015-16 | [A] RAIAT DIAMOND EXIM SRIVATE LIMITED [=.71LE] N
12| ITA 14B0/MUMIZ025 | 20052017 | [A] RAJAT DIAMOND EXIM PRIVATE LEMITED (E-FILE)
13 | FTA LSTAMUMII0S | 201314 | 4] RAJAT DIAMOND EXIM PRIVATE LIMITED (£.71.E)
14 | TTA 1527/MUM025 | 201415 | [D] M/S RALAT DIAMOND EXIM PVT, LTD (E-FILE)
15 | TTAIS2AMUMDNZS | 201516 | (0] M/S RAJAT DIAMOND EXIM PVT. LTD (£-F1LE) |
16 | [ 1SI9MUMI2025 | 201617 | [D] M/S RAIAT DIAMOND EXIM PV LTD (cF1LE)
17 | moasaamunanzs | 201300 [4] RAJ SHARADKLMAR AGARWAL (E-FILE)
8 | TTATIEMUM/202 | 2011-12 | [A] DHARMENDRA MANSUKHLAL PARIKH (- FILING
19 | TTAITIEMUM2025 | 2020-21 | [A] DALAL AND BROACHA STOCK BROKING PYT LTD (£.FLihG)
20 | [TASSE/MUM/2025 | 2010-11 | [A] DXOLEX COMMERCIAL PRIVATE LIMITED (EFILE)
21 | TIAIS96MUM2025 | 201112 | [A] DOLEX COMMERCIAL PRIVATE LIMITED (£.F1LE)
22 | maassmmomaces | anizas [/4] OLEX COMMERCIAL PRIVATE LIMITED (E-FILE)
[ 23 | ron 1soemumonzs | 20130a [A] DOLEX COMMERLIAL PRIVATE LIMITED [E-FILE]
24 | ITA IG1/MUM/2025 | 201415 | [A] DOLEX COMMERCIAL PRIVATE LIMITED (E FILE)
15 | TALG19MUMU203S | 201516 | [A] BOLEX COMMERCIAL PRIVATE LIMITED (E-F1LE)
26 | ITA1E20/MUMI2025 | 2016-17 | [A] DOLEX COMMERCIAL PAIVATE LIMITED (£-FILE)

{

X

13T




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 16-JUNE-2025 (MONDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

Sl | Appeal Number | "S> Assessee Name Remarks
T xhﬁjﬁzm 2018-2019 | [A] ARCHANA AJAY MITTAL (E-FILE)

2| rME:«szuz 4 |2017-2015 | [A] ARCHANA AJAY MITTAL (-FILE)

3 wm?}mmz 4 |2022-2023(a) ARCHANA AJAY MITTAL (E-FILE)

4 45mm?zm 2016-2017 | [A] ARCHANA AJAY MITTAL (E-FILE}

5 wmﬁ":?zm 2019-2020 | [A] ARCHANA AJAY MITTAL (E-FILE)

6| xhﬁ:?zuz 4 |2020-2021 | [A] ARCHANA AJAY MITTAL (E-FILE)

7 | agupranae | 2023-2022 | [A] ARCHANA AJAY MITTAL (E-FILE)

8 | 262 .fr-fu.rrirzuz 4 | 2018-19 | [D] HARESH KUMAR MANJIBHAI PATEL (E-FILED)
3 ;rgrL:q,rznz 4 | 202328 | [A] M/S. KOTHARI DESCENDENTS PRIVATE TRUST
10 EEBEIHHUAHEIJH 2014-15 | [A] KAYCEE FINSTOCK PRIVATE LIMITED (E-FILE)
1 EHH;'IEJAHIME 2017-18 | [A] TURF ESTATE IV (E-FILING)

2 | yrne m‘;;";'q 1025 | 2017-18 | [A] KALPANA SANIAY SATPUTE

< ) #Mﬁd 12025 | 200910 | (A] HIMESH HIRALAL MEHTA

1

N
e § Js-Jun-zﬂzq
e



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 17-JUNE-2025 (TUESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

5rl | Appeal Number '.':::':' Assesses Name Remarks
1 mmﬁumzq 2013-14 | [D] EXPO GAS CONTAINERS LIMITED (E-FILED)

- - :Mq:-wuz 4 | 2013-14 |[A] EXPO GAS CONTAINERS LIMITED

3 Szzumnu?uznz S f.f“' [A] EAGER CORPORATION (E-FILE)

4 | sopumimyzoas | T 1% | (4] EAGER corpORATION (-FILE)

5| iss furﬂiwnm AY 203" | [A] EAGER CORPORATION (E-FILE)

6 5253;&%&24 AY 11;“1‘ [A] EAGER CORPORATICN (E-FILE)

7 1m4mrruﬁu1uz5 NA | [A] TENBAI EDUCATIONAL SOCIETY

B | 1463 jr-flmﬂfzuu 2013-14 | [A] ESENZZARO BEVERAGES PRIVATE LIMITED (E-FILE}
9/, 4?EFHTEAMF1025 2015-16 | [A] TATA SOCIAL WELFARE TRUST

10 zdaa.rngji 12025 | 2008-09 | [D] TATA SOCIAL WELFARE TRUST (E-FILE)

11 2434,.’1'41_{:-!,.'21]25 2010-11 | [D] TATA SOCIAL WELFARE TRUST (E-FILE)

12 m,ﬂﬁ j2025 | 2013-14 | [D] TATA SOCIAL WELFARE TRUST (E-FILE)

53 P ;r-ﬁa;znﬁ 2014-15 | (D] TATA SOCIAL WELFARE TRUST (E-FILE)

Registrar
ng-f 13-Jun-2025




CAUSE LIST OF E BENCH FOR 18-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER

AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMEER

IN COURT ROOM 7

Srl | Appeal Number Ar;‘:' Assesges Mame Remarks

1] 4?2”?;&@2 4 | 2017-18 |[A] M/S TRIKESH TRADE LINK PVT. LTD,

2 | mrﬂiulnz 4| 2021-22 |[A] EVIEW SOLUTIONS PRIVATE LIMITED

3 |ITA 36/MUM/2025| 2014-15 | [A] M/S. KATHAWALA REALTORS LLP

4 |ITA 40/MUM/2025| 2020-21 |[A] THRIUS PHARMA EXPERTIZE LLP

S | geaMunzozs | 200708 | [D] TISYA JEWELS (E-FILING)

6| o ;Mﬂﬁma 2012-13 | [D] TISYA JEWELS (E-FILING)

7 1353.fr~m1 1a025 | 2020-21 | [A] K SERA SERA CINELINES&MINIPLEX PRIVATE LIMITED

& [ ,"I-IIITL:'!-'MES 2014-15 | [A] K SERA SERA CINELINES & MINIPLEX PRIVATE LIMITED

B | mﬁumaﬁ 2017-18 | [A] K SERA SERA CINELINES & MINIPLEX PRIVATE LIMITED

0], ng;'wm 2018-19 | [A] KANAN SANATAN SATYAPRIY (E-FILE)

11| a00mumyragas | 20112 |[D] HINDUJA GLOBAL SOLUTIONS LIMITED (E-FILE)

5 ITA i HF-]‘ TIN TINE CONSULTANCY PRIVATE LIMITED (SUCCESSOR OF
2493/MUM/2025 VDHARNA TRADING PRIVATE LIMITED) (E-FILE)

1 Ak
m-ﬂ%:egi;mr

N 13-Jun-2025|




CAUSE LIST OF E BENCH FOR 19-JUNE-2025 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

il [0S Assessee Name Remarks
ITA
976/MuM/202 | 201314 |[A] TELEPERFORMANCE GLOBAL SERVICES P. LTD. (RM)
ITA
977/MUM/2021 | 201415 | A] TELEPERFORMANCE GLOBAL SERVICES P, LTD, (RM)
CO B7/MUM/2024 | 2014-15 | [A] TELEPERFORMANCE GLOBAL SERVICES PVT, L1D.
£ 2014-2015 | [A] TELEPERFORMANCE GLOBAL SERVICES PRIVATE LIMITED [£-
1451/MUM/2024 FILING)
e 2013-2014 | [A] TELEPERFORMANCE GLOBAL SERVICES PRIVATE LIMITED (E-
1452/ MUM/ 2024 hum_—.]
ITA
1484/MUM/2024 | 201415 | [D] TELEPERFORMANCE GLOBAL SERVICES PVT, LTD. (E-FILING)
ITA
5268/MuUM/ 202 | 2011-12 | [A] MR. KAMAL JAJD0 HUF
[TA . — 1
5308/MUM/2024 | 2012-13 | (D] KAMAL JAJOO HUF (E-FILING)
ITA
5507/MUM/2024 | 2016-17 | [A] THUMBPRINT ADVERTISING PVT LTD
ITA
1167/MUM/2025 | 2015 | [D] KEYUR DILIP SHAH (E-FILE)

Tk
t Registrar
U 13-Tun-2025
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

L]

AND HON'BLE NARENDRA KUMAR BILLAIYA, ACCOUNTANT MEMBER

CAUSE LIST OF F BENCH FOR 16-JUNE-2025 (MONDAY)
BEFORE HON'BLE SAKTLIIT DEY, VICE PRESIDENT

IN COURT ROOM 1

Appeal Number

Azsmit.
Year

Azsessen Name

Remarks

ITA 4623/ MLM2023

2017-18

[A] SUHASTT STAR TRADING PRIVATE LIMITED {E-FILED)

ITA A7 71 MUM 2023

2017

[D] SUMASIT STAR TRADING PRIVATE LIMITED (E-FILED)

[TA 901 MM 2025

2023-24

e | e | P

ITA 3131/MUM/ 2025

[A] UPASANI SUPER SPECIALITY HOSPITAL VT LTD

2013-14

[A] MOHAMMED 10BAL KHAN (E-EILE)

ITA 3132/MUM/2025

2014-15

[A] MOHAMMED I08AL KHAN (E-FILE)

ITA 3134 MU 2025

2014-2015

[A] SATMAM SINGH AHULA (E-FILE)

B A - LT

ITA 3L35/MUM/2025

2013-14

[A] SIDDHIDHATA HOSPITALITY PVT LTD (E-FILE)

ITA 3136/MUM/2025

2016-17

[A] FIRDOSH NOSHIR KOTWAL (E-FILE)

ITA 3138/MUM/2025

2005-10

[A] SIDDHIVINAYAX STEELS (E-FILE)

10

ITA 3147/ MUM/2025

2015-16

[A] SADHUBELLA EDUCATION SOCIETY

TTA 3151/MUM/2025

H06-07

[A] MS SMITA THACKERAY

2

TTA J162/MUM/Z025

2024-25

[4] THE STAFF GRATUITY FUND OF THE MAHARASHTRA STATE CO OP
COTTON GROWERS MARKD

st
o i | s-ﬂf-mzq




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

AND HON'BLE NARENDRA KUMAR BILLAIYA, ACCOUNTANT MEMBER

CAUSE LIST OF F BENCH FOR 17-JUNE-2025 (TUESDAY)

BEFORE HON'BLE SAKTLIIT DEY, VICE PRESIDENT

IN COURT ROOM 1

5r | Appeal Number m" Aszosces Mame Remarks
1 |ITA Z274/MUMT024| 2014-15 | [A] VINAY RAMANLAL SHAH (E-FILING)
2 |ITA 3284/MUM/2024] 2016-17 | [A] SHRI VINAY RAMANLAL SHAH (E-FILING)
3 |TTA 1504/MUMT2025)  2025-26 | [A] JTENDRA SUNITA EDUCATION SOCIETY (E-FILE)
4 |TTA 1539/MUM2025| 2025-26 | [A] SHRI VACHASPATT EDUCATIONAL TRUST (E-FILE)
5 |ITA 3140/MUM/2025| 2013-14 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED |
6 |ITA 3141/MUM/2025 2014-15 |[A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED i
7 |ITA 3142/MUM/2025| 201516 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED LTD
B |ITAIL143/MUM/I025| 2016-17 |[A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED
O |ITA 3144/MUM2025| 2017-18 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED
10 |ITA JL45/MUM2025| 2018-19 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED
11 |ITA 3146/MUM/Z025| 2019-20 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED

t Registrar
Y 13-Jun-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF F BENCH FOR 18-JUNE-2025 (WEDNESDAY)

AND HON'BLE NARENDRA KUMAR BILLAIYA, ACCOUNTANT MEMBER

BEFORE HON'BLE SAKTIIIT DEY, VICE PRESIDENT

IN COURT ROOM 1

Appeal Number

Assmit.

Year Assesopa Name

ITA GO8/MLIM/ 2024

Remarks

20317-18 | [A] JACKTE MAHESH VORA

ITA G481/MUM/ 2024

2016-17 | [A] JAYEMS ENGINEERING COMPANY BVT LTD.

ITA BARZ ML 2024

2015-16 | [A] JAYEMS ENGINEERING COMPANY PVT LTD.

TTA B84 MM 2024

2017-16 | [A] JAYEMS ENGINEERS COMPANY PRIVATE LIMITED

ITA IB49/MLIM/ 2025

2015-16 | [A] VYANKATESH NARAYAN KULKARNI (E-FILE)

ITA 1851/ MUM 2025

2022-23 | [A] VYANKATESH NARAYAN KULKARNI (E-F1LE)

ITA 2658/MUM/2025

2017-18 | [A] SADASHIY RAMA KHLOKHE

ITA FOS6/MUIM/2024

201530 | [A] M/S UNION BANK OF INDLA




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF F BENCH FOR 13-JUNE-2025 (THURSDAY)

BEFORE HON'BLE SAKTLIIT DEY, VICE PRESIDENT
AND HON'BLE NARENDRA KUMAR BILLAIYA, ACCOUNTANT MEMBER

IN COURT ROOM 1
S| Appeal Number | AsSmt. Assesses Name Remarks
| [TTA 6141/MUM2024| 2017-18 | [A] SHALIBHADRA EXPORTS PRIVATE LIMITED (E-FILED)
2 |TTA 3113/MUM/2025| 2021-22 |[A] JSW STEEL COATED PRODUCTS LTMITED {E-FILE)
3 |TTA 5162/MUM/2024 | A.Y 2014-15 | [A] VIKRANT MARKETING (E-FILE)
4 |ITA S163/MUM/2024] A 2013-14 | [A] VIKRANT MARKETING (E-FILE)
5 |TTA S167/MUM/2024 | A.Y 201213 | [A] VIKRANT MARKETING (E-FILE]
6 |TTA 5168/MUM/2024| AY 2011-12 | [A] VIKRANT MARKETING (E-FILE)
7 |ITA S171/MUM/2024| A.¥ 2010-11 | [A] VIKRANT MARKETING (E-FILE)
B |ITA 1704/MUM/2025] 2010-11 |[A] VICTORY SALES PRIVATE LIMITED (£-FILF)
9 |ITA 1705/MUM/2025| 2011-12 | [A] VICTORY SALES PRIVATE LIMITED (E-FILE)
10 |TTA 1706/MUM/2025| 2012-13 | [A] VICTORY SALES PRIVATE LIMITED (E-FILE)
11 | ITA 1707/MUM2025]  2013-14 | [A] VICTORY SALES PRIVATE LIMITED (£-FILE)
12 |TTA 1706/MUM2025|  2014-15 | [A] VICTORY SALES PRIVATE LIMITED (F-FILE)
13 |ITA 1709/MUM/2025| 2015-16 | [A] VICTORY SALES PRIVATE LIMITED (E-FILE]
14 | TTA 1710/MUM/2025(  2016-17 | [A] VICTORY SALES PRIVATE LIMITED (E-FILE)
15 |ITA 1722/MUM/2025|  2010-11 | [A] VIPUL V BHATT (E-FILE)
16 |ITA 1723/MUMI2025| 2011-12 | [A] VIPUL V BHATT (E-FILE)
17 |ITA 1724/MUM/2025  2012-13 | [A] VIPUL V BHATT (E-FILE]
(18 | 1725/MUM/2025| 2013-14 | [A] VIPUL W BHATT (E-FILE)
19 |ITA 1726/MUM/2025| 2004-15 | [A] VIPUL V BHATT (E-FILE)
20 |ITA 1727/MUM/2025) 2015-16 | [A] VIPUL V BHATT (E-FILE)
ZL [ITA I728/MUM/2025| 2046-17 | [A] VIPURL V BHATT (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES 0

CAUSE LIST OF G BENCH FOR 16-JUNE-2025 (MONDAY)

IN COURT ROOM 1

5rl | Appeal Number "‘;""“:L Assessee Mame Remarks

ITA

2512/MuM2018 | 2012-13 | [D] M/S.GURUASHISH CONSTRUCTION PRIVATE LIMITED (RM)

[A] SEVEN 5 BANKING MANAGEMENT CONSULTANCY SERVICES

2 | ITA 3MUM/2022 | 2018-19 (F. ) LTD (RM)
1 J

ITA

ITA

3073/MUM/2024 2018-19 | [A] SUNSOLAR RENEWABLE ENERGY PVT LTD

ITa
S951/MUM/2024

[A] GAJGAMINI INVESTMENT & FINANCE F. LTD.. {SUCCESSOR

201718 o'\t omn EQUITY SERVICES P. LTD.) {E-FILING

ITA

1545/MUMz025 | 2008-09 | [A] SANDEEP RAMESH SHaH

Ima

1582/MUM/2025 | 201011 | [A] SATYAJEET GAJENDRA DALI (E-FILE)

ITA

1584/MUM/2025 | 2014-15 |[D] S S V MARKETING PVT. LTD. (E-FILE)

ITA
1589/MuM/2025 | 2018-19 | [A] SPRIT INFRAPOWER & MULTIVENTURES PRIVATE LIMITED

ITa

0| 17 mMum2005

2020-21 | [A] STATE BANK OF INDIA (E-FILING)

ITA
2705/MUM/ 2025

[A] YASHWANTRAD CHAVAN CENTRE (PREVIOUSLY KNOW AS
YASHWANTRAO CHAVAN PRATISHTHAN)

11 2016-17

A?EEL Registr,
21 3-Jun-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAL BENCHES

CAUSE LIST OF G BENCH FOR 17-JUNE-2025 (TUESDAY)
BEFORE HON'BLE SAKTLIIT DEY, VICE PRESIDENT

AND HON'BLE NARENDRA KUMAR BILLAIYA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Appeal Number

Aszmit. Year| Agsessen Name

Ta 4721/ MUIM 2024

2013-14 | [A] SHIPRA FABRICS PRIVATE LIMITED (E-FILE)

ITA 4722/ MM/ 2024

2012-13 | [A] SHIPRA FABRICS PRIVATE LIMITED (E-FILE]

ITA 47 24LIM 2024

2010-11 | [A] SHIPRA FABRICS PRIVATE LIMITED [E<FILE}

ITA 47 16T My 2024

H11-12 | [A] SHIPRA FABRICS PRIVATE LIMITED {E-FILE)

ITA 4365/ MUM/2024

ALY 2016-17 | [A] P. SAJ] TEXTILES LTD. (E-FILE)

[TA 4B66/MUIM 224

ALY 2015-16 | [A] P, SA]] TEXTILES LTD. {E-FTLE}

ITA 4B&7/MUM/2024

AY 201415 | 4] B, SATI TEXTILES LTD. (E-FILE)

TTA ABGETHLIM 2022

AY 201314 | [A] B SA01 TEXTILES ETDy (E-FILE)

ITA ABE5 MUM/ 2024

ALY 2011-12 | [A] . SAT TEXTILES LTD, (E-ILE)

in

ITa 4870/ MUM/Z024

A 2000-11 | [A] B 5AT1 TEXTILES LTTL. {E-FILE)

11

ITA 4923 MUM/ 029

ALY P014-15 [ [A] SAMPADA CHEMICALS LT (E-FILE)

12

TTA A528MUM 2024

AY2013-14 | [A] SAMPADA CHEMICALS LTD (E-FILE)

i3

ITA #5323 MUy 2024

AX 2012-13 | [A] SAMPADA CHEMICALS LTD {E-FILE)

14

TTA 4926/MUMS 2024

AY 2001-12 | [A] SAMPARDA CHEMBCALS LTD (E-FILE)

15

[TA 4952/ MUMI 2024

AY 2012-13 | [A] P SAX TEXTILES LTD, {E-FILE)

16

[TA 4934 MLIM N

AY 2016-17 | [A] SAMPADA CHEMICALS LTD (E-FILE]

1r

TTA 4075MUM/2024

ALY 2015-16 | [A] SAMPADA CHEMICALS LTD (E-FILE]

13

ITA 4007 Tl 2024

A 2010-11 | [A) SAMPADA CHEMICALS LTD {E-FILE)

19

ITA SO0 LMY 2024

AY 2016-17 | [A] SHIPRA FABRICS PYT LTD. (E-FILE)

20

T8, SO00,MLIMP 2024

AY 2015-16 | [A] SHIPRA FABRICS PVT LTD (E-FILE)

21

ITA 501 1,/MLIM 2024

AY 2004-15 | [A] SHIPRA FABRICS PVT LTD. {E-FILE)

[TA 5031 MU 3029

AY 2016-E7 | [A] SUMRISE ASIAN LTD (E-FILE]

ITA 5033, L 2024

AY 2015-16 | [A] SUNRISE ASIAN LTD (E-FILE)

24

ITA S038MUM 2024

AY 2014-15 | [A] SUNRISE ASIAN LTD {E-FILE)

25

ITA, S04 MUIMI2024

A 2013-14 | [A] SUNRISE ASIAN LTD

20

ITA 5045/MUM2024

A 2013-13 | [A] SUNRISE ASIAM LTD (E-FILE]

¥

[TA SOEGMUIM! 2034

MY 3001-12 | [A] SUNRISE ASIAN LTD

[T& G045 MU 2024

ALY 2010-11 | [A] SUNRISE ASTAN LTD (E-FILE)

~Jun-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF G BENCH FOR 18-JUNE-2025 (WEDNESDAY)
BEFORE HON'BLE SAKTLJIT DEY, VICE PRESIDENT

AND HON'BLE NARENDRA KUMAR BILLAIYA, ACCOUNTANT MEMBER

IN COURT ROOM 1

5rl | Appeal Number A:::‘:' - Assessee Name Remarks
1 IEEEMHLII:-I,.'IEE 2018-19 | [A] SURINDERKUMAR BANSILAL SHARMA

2| s ﬂ_’:; j2025 | 2021-22 | [A] SUBRAMANIAN ANAND

3 z?ﬂﬂmrmwuz s | 2010-11 | [A] SPARK GEMS

4| z?syﬁi j2025 | 2011-12 | [A) SPARK GEMS

| mr[:wm s | 201213 |[A] SPARK GEMS

& s mrruiﬁzm 2017-18 | [A] SADASHIV RAMA KALOKHE

s ,rr-lﬁmuzs 2020-21 | [A] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE)

B z?ﬁmmw ozs | 201819 | (O] WALL) COMPONENTS PRIVATE LIMITED (E-FILE)

0 [ ﬂﬂ; j200s | 2020-21 |[A] RPG LIFE SCIENCES LIMITED (E-FILE) i
10 EFE-'E.EHITUAH.I'IEIEE 201516 | [D] WARASGAON LAKE VIEW HOTELS LTD (E-FILE)

11 |CO 141/MUM/2025{ 2015-16 |[A] WARASGAON LAKE VIEW HOTELS 17D




IHMIMEEMEIMHALMEEHQHEE

CAUSE LIST OF G BENCH FOR 19-JUNE-2025 (THURSDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE NARENDRA KUMAR BILLAIYA, ACCOUNTANT MEMBER

IN COURT ROOM 1

srl | Appeal Number | o Assessee Name Remarks
1 zzmmnuﬁvzuzl 2017-2018 | [A] UNDERWATER SERVICES COMPANY LIMITED

2] ;r-ru:vzuza 2012-13 | [A] UNDERWATER SERVICES COMPANY 1D

¥ | 5sa WM”U:* j2023 | 2012-13 | [D] UNDERWATER SERVICES COMPANY LTD

4 zmumr{:ﬁzuu 2017-2018 | [D] UNDERWATER SERVICES COMPANY LTD

5 mthm:q 12023 | 2018-2019 | [D] UNDERWATER SERVICES COMPANY LTD

5 3&9&;141:1;2&3 2011-12 | [D] SAMIULLAH MOHAMMED KHALTL ANSARI (RM | E-FILED)

Pl Im:mﬂ ja024 | 2013-14 | [A] SHREE RAJLAXMI INFRASTRUCTURES PRIVATE LIMITED

= ITA 201415 | [A] SHREE RAJLAXMI INFRASTRUCTURES PRIVATE LIMITED [E-

1 706/MUM/ 2024 FILING)

9 | 2ues ﬂ_:J”:‘ 13074 | 2010-11 | [A] SHIVSHANKAR AGARWAL HUFHUF (E-FILED)

10, #IHII.I::-'IEEIH 2009-10 | [A] GMP TECHNICAL SOLUTIONS PRIVATE LIMITED (E-FILED!

11 mmﬁ j2025 | 201314 | [A] GAURAV SEHGAL

12 oo mr[:uznu 2012-13 | [A] WORLDWIDE ONLINE SERVICES PVT LTD

4 (- I,,,Ehmﬁ 2012-13 | [D] WORLDWIDE ONLINE SERVICES PRIVATE LIMITED (£-FILE|

14 m?mrﬂf‘mﬁ 2011-12 | [A] GOLD ANCHER EXIM PRIVATE LIMITED

15 zmmr-m'l.rzm 201213 | [A] GOLD ANCHER EXIM PRIVATE LIMIED

16 EEEIEHHU‘:I;’MES 2017-18 | [A] GENERAL GLASS COMPANY PVT LTD (E-FILE)

7] saks ”Ehms 201112 | [A] YUNUS AHMED MANYAR

I
L
Registrar
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CAUSE LIST OF H BENCH FOR 16-JUNE-2025 (MONDAY)

BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICTAL MEMBER

IN COURT ROOM S

FIRST AVAILABLE AM

Srl

Appeal Number

Bzzmt,
Year

hAssesgses Name

ITA
4418/ MUM/ 2015

2008-10

| 747 1CIC1 BANK LTD

ITA
1446/MUM/ 2016

2010-11

[A] ICICI BAMK UTD

ITA
1550/MUM/2016

2005-10

—

[D] ICICT BANK LTT: i

ITA
L560/MUM/2016

2010-11

(D] ICICT BANK LTD

ITA
J027{MUM/2016

2011-12

| TA] 1CIC BANK LTD

ITA
7292/ MUM; 2016

2011-12

ITA
5382/MUM/2017

[D] ICICI BANK LTD

2012-13

[A] ICICT BANK LTD

ITh
5512/MUM/2017

2012-13

(O] ICICE BANK L0

Ima

| 1651/MUM/2019

2013-14

| [A] ICICT BANK LIMITED

10

TTA
2154 MUM 2010

2013-14

[D] M/S TCICT BANK LTD.

5

ITA
3399/MUM/2019

2014-15

[A] ICICI BANK LTD:

12

ITA
4144/ MUM/2015

2014-15

[D] ICICT BANK LTD.

13

iTA
BES0/MUM/ /2024

2021-22

! {A] STAR INDIA PVT LTD (SUCCESSOR OF NOVI DIGITAL

14

ITA
2858/ MUM/2025

2018-19

AINMENT PVT LT MERGED WITH STAR INDIA PVT LTD)
[A] STAR INDIA PRI/&TE i TMITED

t Registrar
3-Jun-202%




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

CAUSE LIST OF H BENCH FOR 17-JUNE-2025 (TUESDAY)

IN COURT ROOM 9

FIRST AVATLABLE AM

&r | Appeal Number EIII'M‘.. Yaar| Assasses Mame Remarks
| 1| TTA 104/MUM/2018 | 2004-05 | [A] HINDUSTAN UNILEVES LIMITED
2 | TTAS2SMUM2018 | 200805 | D] HINDUSTAN UNILEVER LIMITES
| 3| CO143MUM019 | 200405 | [A] HINDUSTAN UNILEVER LIMITED
| 4 ITA 6991/MUM/024 |  2012-13 | [A] ALLAUDDIN NOOF MOHAMED KADTWALA {SME-E-FILINGY
5 | TTA135/MUMZ025 | 201213 | [A] MADHU BHUSRTDHAT LLIGH] (SMC (EFILING)
| ITA135MUMINS | 2013-14 | [A] MADHU BHUPSTBHAL LLKHT [SMC (E-FILING))
[
CAUSE LIST OF H BENCH FOR 18-JUNE-2025 (WEDNESDAY])
BEFORE HON'BLE SANDEEP STNGH KARHAIL JUDICIAL MEMBER
IN COURT ROOM 9
FIRST AVAILABLE AM
Srl | Appeal Number Year Aszesses Name Remarks
[A] SERVIER TNDIA PRIVATE LIMITED (FORMERLY KNOVIN AS SERDIA
L TR TRMURR0L0 | 20607 o AMACRUTICALS (INDIA) VT LTD
[0} SERVIER INDIA PRIVATE LIMITED [FORMERLY KNOWN AS SERDIA
2 [TIALIBEMUMI2012 | 200708 | o AMACELITICALS B 170 - B
| [A] SERVIER [NDIA PRIVATE LIMITED [FCSMERLY KNOWN AS SERDIA
3 |TRAG/MUMNNZ | 200308 oy ) pMACELITICALS (INOHEAY FATD)
(D) M/S SERVIER INGIA 2T 170 (FORMERLY KNOWH AS SERDIA
4 | ITA 44/ MUM2013 | 200809 PHARMACEUTICALS (T) # LT )
5 |TTAGS22/MUM/2013 | 200808 | [A] SERDIA PHARMACEUTICALS (INDIA ) PLTD
[A] SERVIER [NDIA PRIVATE LIMITED (FORMERLY KNOWN AS SERDIA
| B |TAIDUMUM20IS | 200810 G rMACETICALS (INHIA) B.7D §
| [A] SERVIER INDIA PRTVATE LIMITED (FORMERLY KNCWN AS SEADIA
| 7 |TIAT2I4MUMEOIS | 20100 | A e (INDIA) PVT. LTD)
8 | A 12802t | 201617 | LX) SERVIER INDIA PRIVATE LIMITED (FORMERLY KNOWN AS SERDIA
PHARMACEUTICALS [INDIAJP, LTD |
| z [’.ﬁ:j SERVIER INDIA PRIVATE LIMITED (FORMERLY KM AS SERDLA
| B [T ITHEMINGGI | 20002 L MACELITICALS (INDIA) LTD )
10 | ITA 4629/MUM/Z024 | 2020-21 | [A] TATA STEEL LIMITED
11 | TTA 6728/MUM/2024 | &Y 2021-22 | [A] STEMENS AKTTENGESELLSCHAFT (E-FILING)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 13-JUNE-2025 (THURSDAY)

BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 9

FIRST AVAILABLE AM
5rl | Appeal Mumbsesr Amt. Assessee Name Ramarks
t|sins ﬂ.ﬁwm 2017-18 | [A] MINDUSTAM UNILEVER LIMITED
2 Imﬂf_l; 2022 | 201819 | [A] HINDUSTAN UNTLEVER LIMITED
5 A 2016.17 | [A] THE HONGKONG AND SHANGHAL BANKING CORPORATION
| 2 | 4233/MUM/2024 LIMITED
: A 2017-1g | [A] THE HONGKONG AND SHANGHAT EANKING CORPORATION
4234/MUM/2024 LIMITED -INDIA BRANCHES
R ITh — [{A] THE HONGKONG AND SHANGHAI BANKING CORFORATION
4235/MUM/2024 LIMITED -INDIA BRANCHES
E A 2019-30 | A1 THE HONGKONG AND SHANGHAI BANKING CORPORATION
4236/MUM/2024 LIMITED -INDIA BRANCHES
: TTA sp16-29 | (0] THE HONGKONG AND SHANGHAT BANKING CORPORATION
4358/ MUM/2024 LIMITED (E-FILED'
: TTA a018-19 | LD THE HONGKONG AND SHANGHAI BANKING CORPORATION
4353/MUM/2024 ILIMITED (E-FiLED)
3 A 201715 | 101 THE HONGKONG AND SHANGHAI BANKING CORPORATION
" | 4381/MuM/2024 LIMITED (E-FILED!
» T, 2016-17 | [P1 THE HONGKONG AND SHANGHAI BANKING CORPORATION
A363/MUM/ 2024 LIMITED (E-FILFD)
t Registra

J-13-Jun-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 16-JUNE-2025 (MONDAY)

BEFORE HON'BLE MS. PADMAVATHY S, ACCOUNTANT MEMEBER
AND HON'BLE RAJ KUMAR CHAUHAN, JUDICIAL MEMBER

IN COURT ROOM 5

5rl | Appeal Number .':::':' Assessee Name Remarks
1 ITA, 2018-19 [A] ATOS IT SOLUTIONS & SERVICES INC. (FORMERLY KMOWN
B70/MUM/ 2022 A4S ATOS ORIGIN INC,
2 ITA 2019-20 [A] ATOS INFORMATION TECHNOLOGY (SINGAPORE) PTE. LTD.
2068/MUM 2022 (FORMERLY KNOWN AS ORIGIN SINGAPORE PTE. LTD,)
ITA
3 2204/MuM/2022 | 2018-19 | [A] MRS SHIREEN 1. DASTUR
ITA
4 I502/MUM/2022 2018-2019 | [A] FIRSTRAND BANK LIMITED
[Ta
5 | 14y (MUM/2023 | 2918-19 | [A] INDUSIND BANK LTD
ITA
L 1842/MUM/2023 2019-20 | [A] INDUSIND BANK LTD
Ima
7 | 3g7a/mumyz023 | 2019-20 | [D] INDUSIND BANK LTD.
[TA
B | 357 /MUM/z0z3 | 2018-19 | [D] INDUSIND BANK LTD.
Ima
a9 3282/MUM/2023 2020-21 |[A] FEDEX EXPRESS INTERNATIONAL BV,
ITA
10 3283/MUM/2023 2020-21 | [A] FEDERAL EXPRESS CORPORATION
ITA
1| gs16Mumyznzs | 2021-22 | [A] FEDERAL EXPRESS CORPORATION
12 ITA 2021-22 [A] VANGUARD EMERGING MARKETS STOCK INDEX FUND A
4555/MUM/2023 RIES OF VIEIF
Ima \
13 768/MUM/2025 2021-21 | [D] COMSTAR MAURITTIUS LIMITED (E-FILI MNG)
ITA
14| 1 00s IMUM/2025 2015-16 | [A] ASHISH ASHOK NIRKHE
1A,
15 46/ MLIM/2025 2015-16 | [A] PRAFUL ARIUN RANE
ITA
16 1011/MUM/2025 | 2015-16 | [A] BRAJ KISHORE SINGH (E-FILING)

Mﬁﬁ: L
it Registrar
S 13-Jun-2025|
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BEFORE HON'BLE Ms, PADMAVATHY S, ACCOUNTANT MEMBER

AND HON'BLE RAJ KUMAR CHAUHAN, JUDICIAL MEMBER

IN COURT ROOM 5
5rl | Appeal Number ] Afﬂ“:t' Assessee Name Remarks
. m:wﬁwmw 2007-08 | [A] GLOBAL CRICKET CORPORATION PTE LTD (S.5.)
2 |5 434’!;3?1;'2!3 11 | 200809 |[A] GLOBAL CRICKET CORPORATION PTE LTD (5.G.)
4 . w:j:;ml 4 | 200508 |[A] GLOBAL CRICKET CORPORATION FTE LTD (5.6.)
bl m’ﬂﬁm: 4 | 2006-07 [A] GLOBAL CRICKET CORPORATION FTE LTD (5.6
5 EEIIJE.#-IIT.:'I,-'EIJ 18 | 201516 |[A] REUTERS TRANSACTION SERVICES LTD.
6 | Jees ”ﬂ:ﬂwmg 2016-17 | [A] REFINITIV TRANSACTION SERVICES LTD
7_|ITA 356/MUM/2021| 2017-18 | [A] REFINITIV TRANSACTION SERVICES 17D,
8 |ITA 768/MUM/2022| 2018-19 | [A] REFINITIV TRANSACTION SERVICES LIMITED ]
g zaagj,ﬂmm 2015-20 | [A] REFINITIV TRANSACTION SERVICES LIMITED
10 4?95:r-1nu?-1,rmlt 2021-22 | [A] GLAXOSMITKLINE FTE. LTD
14 ;n:mwuzi 2014-15 | [A] JEFFERIES SINGAPORE LTD (E-FILING)
12 EHWFIITJ?*I.HEDE 4 | 201819 |[A] JEFFERIES SINGAPORE LTD (E-FILING)
13 z?sa.rr-ﬁuzuz 4 | 201718 | [A] JEFFERIES SINGAPORE LTD (E-FILING)
14 z?ﬁmﬂn j2024 | 2016-17 | [A] JEFFERIES SINGAPORE LTD (E-FILING)
15 z?ﬁuﬂﬁﬂuz 4 | 201516 | [A] JEFFERIES SINGAPORE LTD (E-FILING)
16 ITA 2020-21 [A] GE VERNOVA INTERNATIONAL LLC C/0 THE CORPORATION
4576/MUM/2024 TRUST COMPANY, CORPORATION TRUIST CENTRE
17 msmmf.rmﬁ 2018-19 | [A] RAJ AJUOHIANATH KALL
| e I,g’:wm 2018-19 | [A] BALRAM CHAINRAI (E-FILING)
19 | oramuiooas | 202223 | [A] FIH MAURITIUS INVESTMENTS LTD (E-FILING)
20 ]umfﬁﬁzﬂﬁ AY 2022-73 | [A] DYNASTY ACQUISITION FPI LTD (E-FILING)




mﬁlﬂﬁmﬁmmmm

CAUSE LIST OF I BENCH FOR 18-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE MS. PADMAVATHY S, ACCOUNTANT MEMBER
AND HON'BLE RAJ KUMAR CHAUHAN, JUDICIAL MEMBER

IN COURT ROOM 5

stl | Appeal Number | AsSmt. Assessee Name Remarks
1 e ;ﬁ:« 12007 | 2001-2002 | [A] M/S. AMERICAN EXPRESS BANK LTD
2 | 4ss0 ,rﬂrmumn? 2002-2003 | [A] M/S. AMERICAN EXPRESS BANK LTD
3 wwm% 12007 | 2001-2002 | [D] M/S, AMERICAN EXPRESS BANK LTD
4 Wrﬂiumw 2002-2003 | [D] M/S. AMERICAN EXPRESS BANK LTD
5 [ 4 mml;.r:q /2008 | 2004-2005 | [A] M/S, AMERICAN EXPRESS BANK LTD
6 | 4170/MuM/2008 | 20042005 | (D] M/S. AMERICAN EXPRESS BANK LTD
7 PP fr-FL:UIDm 2004-05 | [D] AMERICAN EXPRESS BANK LTD
8 ?Dﬁﬂdnuii.f?ﬂ 1o | 20203 | [D] AMERICAN EXPRESS BaNK
9 | 2i07mmvzoto | 200102 | D] AMERICAN EXPRESS BANK LTD
10 mwmrﬂimmu 2006-07 | [A] AMERICAN EXPRESS BANK LTD
11| e mompansa | 2008-09 | [A] AMERICAN EXPRESS BANK LTD
12 e mﬁwﬂ 1q | 200506 | [A] AMEREICAN EXPRESS BANK LTD
= I m'm 12014 | 200506 |[D] AMERICAN EXPRESS BANK LTD
14 4394mnuiwm? 200304 | [D] AMERICAN EXPRESS BANK LIMITED
5 mﬁwﬁ /2017 | 200304 | [A] AMERICAN EXPRESS BANK LTD
18] v jl'-l!lr{.li'l,.’:"ﬂ 1q | 200708 |[A] AMERICAN EXPRESS BANK LTD
17 str-trm 12018 | 2007-08 | [D] AMERICAN EXPRESS BANK LTD
18 3335;,_1”“;!2023 2020-21 | [A] SHELF DRILLING C.E.THORNTON LTD
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CAUSE LIST OF I BENCH FOR 19-JUNE-2025 (THURSDAY)

BEFORE HON'BLE MS, PADMAVATH
AND HON'BLE RAJ KUMAR CHA

IN COURT ROOM 5

Y S, ACCOUNTANT MEMBER
UHAN, JUDICIAL MEMBER

Appeal Number

Aszmt,

Year

Assesses Name

A
1027/MUM/ 2023

2020-21

[A] NOVARTIS AG

ITa
B32/MUMi2024

2018-19

[A] ISAT AFRICA LIMITED FZC (E-FILED)

ITa
955/MUM/ 2025

2015-16

[A] ELSIE HUBALD (E-FILING)

ITa
1092/MUM/ 2025

2022-23

ACTIVITY COMPANY (E-FILING)

[A] RGA INTERNATIONAL REINSURANCE COMPANY DESIGNATED

ITa
1102 MUM/2025

2015-16

[A] SANAND SANKARDAS

ITa
1105/MUM/ 2025

2022-23

[A] GOVERNMENT OF SINGAPORE

IT(IT)A
1119/ MUM/2025

2022-23

[A] 3 SIGMA GLOBAL FUND (E-FILING)

ITA
1130/MUM/2025

2022-23

[A] MR. 3 SIGMA GLOBAL FUND

ITA
1403/MUM/2025

2016-17

[A] TRANS UNION LLC {E-FILE)

ITa
1404/MUM/ 2025

2017-18

[A] TRANS UNION LLC (E-FILE)

ITA
1405/MUM/2025

2018-19

[A] TRANS UNION LLC (E-FILE)

ITA
144 1/MUM2025

2019-20

[A] TRANS UNION LLC (E-FILE)

ITA
2826/MUM 2025

2018-1%

[A] BANK OF AMERICA NATIONAL ASS0CIATION (E-FILE)

ITA
2B25/MUM/2025

2019-20

[A] BANK OF AMERECA NATIONAL ASSOCIATION {E-FILE)

ITA
2917/MUM/2025

2013-14

[A] MSM SATELLITE (SINGAPORE) PTE LTD

= h




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF ) BENCH FOR 16-JUNE-2025 (MONDAY)
BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER

AND HON'BLE OMKARESHWAR CHIDARA, ACCOUNTANT MEMBER

IN COURT ROOM 11

5 | Appeal Number | Assmt. Assessee Nama Remarks

1 | ITA 107L/DEL/2005 | 2010-11 | [A] VODOFONE SOUTH LIMITED (56! '

2 | MAIC2YDEL/201S | 2010-11 | [A] M/S. VODAFONE MOBILE SERVICES LTD, (5G! -

3 | ITA107YDEW2015 | 2010-11 | [A] VODAEONE DIGILINK LIMITED (SG)

4 | ITAB971/DEL/2015 | 2015-16 | [4] VODAEONE IDEA LIMITED (56} :

5 | MASRADEL/2017 | 2012-13 | [A] VODAFONE MOBILE SERVICES LD, (5G)

P e | e &%ﬁn{?ﬁf IDEA LIMITED (FORMERLY VODAFONE MOBILE SERVICES

7 | TTA4z16/DEL2013 | 2003-04 | [A} VODAFONE MOBILE SERVICES LT,

B | TaazigmE2013 | 2001-02 | [A] VODAFONE MOBILE SERVICES LTD,

§ | ITA4219/DEL/2013 | 2004-D5 | [A] VODAFONE MOBILE SERVICES LTD. = ;

10 | ITA 4220/DEL/2013 | 200405 | [A] VODAFONE MOBILE SERVICES LTD. T

11 | ITA4221/DEL/2013 | 2005406 | [A] VODASONE MOBILE SERVICES LTD. o
12 | ITA 4222/DEL/2013 | 200506 | [A] VODAFONE MOSILE SERVICES LTD. |
13 | ITA 4223/DEL/2013 | 2006-07 | [A] VODARONE MOBILE SERVICES LT :

| 14| A 4204/DEL2013 | 200607 | [A] VODAFONE MOBILE SERVICES LTD.

15 | ITA4225/DEL/2013. | 2007-08 | [A] VODARONE MOBILE SERVICES LTD, - i

16 | ITA 4226/0€1L/2013 | 2008-08 | [A] VODAFONE MOBILE SERVICES LTD. ‘ !

17 | 1TA 4227/DEL/2013 | 2008-09 | [A] VODAFONE MOBILE SERVICES LTD. o

1B | TTA9S4/DEL/2014 | 2009-10 |[A] M/S. VODAFONE SOUTH LTD. |

19 | ITA 1167/DEL/2014 | 2009-10 | [A] M/S. VODAFONE MOBILE SERVICES LIMITED . N

20 | ITA 1951/DEL/2014 | 200010 | (D] M/S, VODAFGNE SOUTH LTD. I '
1| ey | et LR SN XU TEDAFURPRL BHOWIAS VODARONE ESSAR |

200708

2 | TSoYDELIS | (R ;}m&- (03] M/S. VODAFONE ESSAR MOBILE SERVICES LTD. |
23 | ITA 1134/D€L/2015 | 2010-11 | [D] M/S. VODAFONE SOUTH LTD. - i
24 | ITA 1135/DEL/2015 | 2010-13 | (D] MyS, VODAFONE MOBILE SERVICES LTD, ;

25 | [TA 11SR/DEL/2015 | 2010-11 | [D] MyS. VODAFONE ESSAR DIGILINK LD, I

26 | ITA 1634/AHD2015 | 2010-11 | [D] VODAFONE WEST LIMITED i




CAUSE LIST OF ] BENCH FOR 16-JUNE-2025 (MONDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMEER
AND HON'BLE OMKARESHWAR CHIDARA, ACCOUNTANT MEMBER

INCOURT RODM 11
S | Appeal Number ﬂ Assessén Nama Remarks I
| 27 | MA4a3AnD/2016 | 2011-12 | [D]M/S. VODAFONE WEST LTD, . _|
78 | TTA S7T1/AMD/2016 | 2011-12 %‘“ﬁ"kﬁ”&‘ﬁ%ﬂﬁﬂ LIMITED { FORMERLY KNOWN 45| |
29 | [T 1042/DEL/2016 | 2011-12 | (D] M/S. VODAFONE MOBILE SERVICES LTD. | |
30 | ITA ZUBG/DEL/Z017 | 2008-08 | (D] M/S. VODAFONE MOBILE SERVICES LTD. ,
3t | [TA4802/DEL/2017 | 2007-DB | [A] VODAFONE MOBILE SERVICES LTD. |
3 | MTA4924/DEL/2017 | 2008-09 | [A] VODAFONE MOBILE SERVICES LTD.
33 | 1TAB032/DEL/2017 | 2005-06 | [A) VODAFONE MOBILE SERVICES LTD. '
34 | [TA 6033/DEL/2017 | 2005406 | [A] VODAFONE MOBILE SERVICES LTD.
| 35 | A 8074/DEL/2018 | 2008-05 | [D] VODAFONE SOUTH LTD
35 | ITA BO75/DEL/2018 | 2004-05 | [D] VODAEONE SOUTH LTD
37 | ITA BOT6OEL/2018 | 2005-06 | [D] VODAFONE SOUTH LTD .
| 36 | ITABO77/DEL/2018 | 2006-07 | (D] VODAFONE SOUTH LTD I
| 30 | I7TA B078/DEL/2018 | 2007-08 | (D] VODAFONE SOUTH LTD
%0 | 4 2070/DEL/2019 | 2010-11 | [A] VODASONE IDEA LTD. o
| [A] VODAFONE 1DEA LTD. (EARLIAR KNOWN AS VODAFGNE INDIA 70,
41 | ITA 1258/MUM/2021 | 2016-17 SHICH STANDS MERGED WITH [DEA CELLULAR LTD, & CONSIDUENTLY
KNCWN AS VODAFONE IDEA LTD.) :
22 | COG7/MUM/Z014 | 2009-10 | [Al ZENSR TECHNOUDGIES LTD —I
43 | [TA 481/MUM2013 | 2008-09 | [A) ZENSAR TECHNOLDGIES LTD ; |
24 | TTA 1608/MUM/2014 |  2009-10 | [A] ZENSAR TECHNOUDGIES LTD i
45 | TTA 1916/MUM/2015 | 2010-11 | [A] ZENSAR TECHNOLOGIES LTD i
46 | ITA 2257/MUM/2015 | 201011 | [D] ZENSAR TECHNOLOGIES LTD
47 | [TA4717/MUM/2024| 2020-21 | [A] ROCHE PRODUCTS (INDIA) PRIVATE LIMITED (E-FILE) )
4 | ITA 6774/MUM/2024 | AY 2021-22 | [A] MARSH INDIA INSURANCE BROKERS PRIVATE LIMITED |£-F1L 11

FJE, 13-Fun-2025

=



INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

—=

CAUSE LIST OF ] BENCH FOR 17-JUNE-2025 (TUESDAY)
BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER

AND HON'BLE OMKARESHWAR CHIDARA, ACCOUNTANT MEMBER

IN COURT ROOM 11

Agemt,

Appeal Number Year Assesses Name Remarks |
ITA 7194/MUM/2014 | 200506 | [A] DEEPAK SHAMBHL! DAS BHALLA (HUF) (RM) !
TTA BO1/MUM/2025 | 2017-2018 | [A] PRERNA PRAMOD KADAM (E-FILING)
ITA 2442/MUM/2022 |  2018-19 | [A] RED HAT INDIA PRIVATE LIMITED il
ITA 4065/MUM/2024 | 2020-21 | [A] RED HAT INDLA PRIVATE LIMITED

ITA 5800/ ML/ 2024

2021-22 | [A] RED HAT INDIA PRIVATE LIMITED

i

™

isgant Registrar
13-Jun-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 18-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
AND HON'BLE OMKARESHWAR CHIDARA, ACCOUNTANT MEMBER

IN COURT ROOM 11

Appeal Number | Assmt. Assessea Name Remarks
[A] NORTONLIFELOCK SOFTWARE SOLLITIONS FYT LIMITED (5P
ITA 2520,/MUMS 2022 | 2018-2019 |(EARLIER KNOWH AS SYMANTEC SOFTWARE SOLUTIONS PRIVATE
LIMITED)
ITA I7S0/MUBMY2024 | 2000-21 | [A] QERLIKON TEXTILE INDLA PRIVATE LIMITED: [
[TA SB45/MUM 02 | 2021-22 | [A] OERLIKOM TEXTILE INDIA PRIVATE LIMITED - !
ITh 4201/ muma024 | 202021 1A A A e e ———
[TA 6143/MUMZ024 | 2021-22 | [A] NOVENTIQ SERVICES INDLA PRIVATE LIMITEC
ITh GBES/MUM/Z0M | 2021-22 L[rnﬁ.lg NTT GLOBAL DATA CENTERS & CLOUD INFRASTRUSCTURE INDI& PVT = |
ITA AC'MUM2025 2017-18 | [A] GUPTA BUILDER AND DEVELOFERS s i [
ITA 258/MUM/ 2025 217-18 | [Al MSS. ROTARY CLUS OF WORLL BOMBAY TRIUST I

Ags Registran
et | 13-run-2025




BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER

AND HON'BLE OMKARESHWAR CHIDARA, ACCOUNTANT MEM BER

IN COURT ROOM 11

S | Appeal Number m Aszeszee Name | Remarks
b |ITA 4571/MUM/2024 | 2020-2021 | [A] VALMET FLOW CONTROL PRIVATE LIMITED (E-FILE)

| 2 | [TA 4984/MUM2024 | 2020-21 | [A] NOBEL BIOCARE INDIA PRIVATE LIMITED —|
3 | A G731/MUMZ024 | 2021-22 | [A] VODAFONE IDEA LIMITED (E-FILING! i
4 | TIA4SMUMZO25 | 201516 | [A] ROMAAN MOHD HUSSAIN PATHAN (E-FILING]
3 [TTA 23B9/MUM/2025 | 201213 | [A] ALFA DISTILLERIES PVT LTD : B
B | ITA 2390/MUM/2025 |  2017-18 | [A] SUNIL PETHA PATEL 1
7| ITA 2406/MUM/2025|  2015-16 | [A] URVI HITALKUIMAR PATEL (E-FILE) _
B | [TA 2408/MUM 2025 | 2018-2019 | [A] BHAGAWATT M JAIN (E-FILE) _ |

: o |
Cﬁél: 'xgﬁg;;




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

CAUSE LIST OF K BENCH FOR 16-JUNE-2025 (MONDAY)

IN COURT ROOM 9

FIRST AVAILABLE AM

srl

Appeal Number

Year

Assesces Mame

Remarks

IT(TF)A
6437/ MUM/ 2024

2021-20022

[A] GE POWER INDLA LIMITED [E-FILING)

ITA 4272{MUM/ 2024

[A] ARAADHYA JAIN TRUST ((SMC)

TTA GEE1/MUMS 2024

2020-21

[A] AYUBALT KHAIRBALT QURESHI

ITA 2097/ MUM2023)

2013-14

[A] ESSAR PORTS LIMITED (E-FILE)

ITA 917/MUIM/2025

2012-13

[A] VIKRAM BABULAL SHAH {E-FILING {SMC))

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

CAUSE LIST OF K BENCH FOR 17-JUNE-2025 (TUESDAY)

IN COURT ROOM 9

FIRST AVAILABLE AM

Appeal Number

Assmi.
Year

Assesses Name

ITA 6796/MUM/ 2024

2021-22

[A] LUBREZOL ADVANCED MATERLALS INDIA PVT LTD

I G217 MUMY 024

2021-22

[A] FCS MACHINERY (INDIA) PRIVATE LIMITED (E-FILING)

ITA 6918/MUM/ 2024

2021-32

[A] FCS MANUFACTURING (INDIA) PRIVATE LIMITED (E-FILING)

T 194/MUM/2025

2021-22

[D] PLANKRAFT (E-FILING {SMC))

ITA SO MUM 2025

2013-14

[A] SUNILKUMAR SUBHASH BALWADA {{SMC))




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 18-JUNE-2025 (WEDNESDAY)
BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 9
FIRST AVAILABLE AM
5 | Appeal Number |Assmik, Year Assesspa Mame Remarks
1 | TTA 13700=TUM3024 | 2006-17 | [DF ACC LIMITED [E-FILING]
2 | TTa 1371 m=TUM 2024 2014-15 [} ACC LIMITED [E-FILING)
3 | ITa Jsgaiumi 024 | 2013-14 | [D] AMBURA CEMENTS LIMITED {E-FILED )
4 | TTA SSaisiUM0a4 | 2020-21 | [A] CORPORATE WORLDWISE STAY LLP
5 | ITA &FEOMLIMY 2024 202023 [A] KAIROS PROPERTIES PVT LTD
G | ITA E7B4MUM/ 2024 2021-22 | [A] GOUDMAN SACHS (INDLAY SECURITIES PRIVATE LIMITED {EFILING)
7 | ITA 6766 /MUM 2024 | AY 2021-22 | [A] GOLDMAN SACHS (INDLA) FINANCE PRIVATE LIMITED [E-FILING)
8 | [TA 67BLUM E0ES F1-22 | [A] LINK ADMINISTRATION SERVICES PVT LTD
&
Registrar
JF 13-Jun-2025
CAUSE LIST OF K BENCH FOR 19-JUNE-2025 (THURSDAY)
BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER
IN COURT ROOM 9
FIRST AVAILABLE AM
Sd | Appeal Number |Assmt. Year Assesses Mame Remarks
I | ITA G2OEMLIMII0L4 | 2007-08 | [A]) CLSA INDLA P LTD
2 TTA S40/MUS 2005 200011 (Al CLSA INDLA PLTD [ FORMERLY CLSA TMDIA LTDY
3 | ITA ZO0PBMUMA0LT | 2002-13 | [A]) FUNDTECH INDTA P LTD
4 | ITA F116/MUM/Z0LT | 2003-14 | [A] RUNDTECH NDIA LTD
5| ITA 3325MUMIZ023 | 2007-2018 | [A] GE PCWER INDHA LTMITED
6 | ITA IS2GMUMII024 | 2020-21 | [A] DEUTSCHE EQUITIES INDEA PRIVETE LIMITED
7 | ITA M106MUM/024 | 2020-21 | [A] CARESTREAM HEALTH INDEA PRIVATE LIMITED
B | TTA 4580T=IM/ 2023 2020-21 [A] FIRSTRAND BANK LIMITED - TNCIA BRAMNCH {E-FILE}
9 | TTA 4855 MUM 2 2020-21 [A] LUBRIZOL ADWVANCED MATERLALS THDLA PRIVATE LIMITED (E-FILE)
10 | ITA 4872mUM 02 | 202021 | [A] GETINGE MEDICAL IMDIA PRIVATE LIMITED (E-FILE}
it | [TA GOBSMUMSZ024 2021-22 | [A] BAMANBORE TOLLWAY PRIVATE LIMITED {E-FILING)
12 | ITA G262/ MU/ 2029 | 2015-16 | [D] AWAS DEVELOPERES B COMSTRUCTION PRIVATE LIMITED {E-FILE [SMC))
Lk

£ s sum202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 16-JUNE-2025 (MONDAY)
BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
IN COURT ROOM 6
Sri | Appeal Number | ASSME. Assessee Name Remarks
1 | [TA 200/MUM/2024 | 2016-17 | [A] RITESH AGGARWAL [E-FILED)
& [TTA 4390/MUM/2024) 2011-12 | [A] RAJESH HARISHBHAT SHAH (HUF)
3 |ITA 2719/MUM2025| 2017-2018 | [A] RUBINA RIZWAN THATIYA (E-FILING)
4 |ITA2720/MUM/2025| 2020-21 |[A] PROGRESSIVE AMBAR CHS LTD (E-FILING)
5 |TTA 2724/MUM/2025| 2009-10 | [D] JAYSHREE SANJIV HARIA (E-FILING)
6 |ITA2735/MUM(2025| 2013-14 | [A] HARSHIT DIAMOND PRIVATE LIMITED {E-FILING)
7 |ITA 2738/MUMIZ025| 2021-22 | [A] NAZIFA MOHHAMMEDASIM KAMALKHAN
ot Y
i
e
INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF SMC BENCH FOR 17-JUNE-2025 (TUESDAY)
BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
IN COURT ROOM 6
St | Appeal Number | "ot Assessee Name Remarks
1 | TTA 690/MUM/2025 | 2008-08 | [D] S\, EXPORTS (E-FILING)
2 | co4O/MUM/2025 | 200809 |[A] 5.V EXPORTS
3 |ITA 2742/MUM/2025| 2014-15 | [A] HAJI ISMAIL HABIB MOSQUE
4 |ITA 2751/MUM/2025|  2011-12 | [A] MR, TEJSINGH DHANSINGH RAJPURDHIT
5 |ITA 2755/MUM/2025| 2012-13 |[A] CENTEC RRR SYSTEMS AND SENSORS VT LTD
6 |ITA 2762/MUM/2025| 208112 | [A] ALPA RAJENDRA JAIN (E-FILE)
7 |rTA 2770/Mum/zozs| 202122 | [A] SHAH NIVAS COOP HSG SOCIETY LTD (E-FILE)
B |ITA 2773/MUM/2025| 2014-15 |[A] OM GASES AND CHEMICALS
9 |1 277sMuMzozs| 2011412 | [A] CHITTU BHAWANIE NARSEY




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 18-JUNE-2025 (WEDNESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER

IN COURT ROOM &

S| Appeal Number | ASSTE. Assessee Name Remarks
1 |TTA 2781/MUM/2025| 2017-18 | [A] GRACE SUBLIRBAN DEVELOPMENT VENTURE (E-FILE)
2 |1TA 2784/MUM/2025|  2014-15 | [A] KAMBARE CHEMICALS (1) PRIVATE LIMITED (E-FILE)
3 |ITA 27BS/MUM/2025| 2015-16 | [A] KAMBARE CHEMICALS (I} PRIVATE LIMITED (E-FILE)
4 (TTA 27BT/MUM/T02S5| 2023-2024 | [A] EASTERN SHIPPING PRIVATE LIMITED {E-FILE)
5 |ITA 2790/MUM/2025| 2013-14 | (4] CHIRAG RAJESH SHAH (E-FILE)
6 |[TAZ79U/MUM/2025| 2017-18 | [A] AYYUB SHAKILUR REHMAN KHAN (E-FILE)
7 (ma2m2rinznas| 201312 {i_E-ﬂ-.L [IICE?I?M‘MH JAIPRAKASH MARAYAN LEPROSY ERADICATION TRUST
=W
e e
e
INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF SMC BENCH FOR 13-JUNE-2025 (THURSDAY)
BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
IN COURT ROOM &
Srl| Appeal Number | ASSME. Assessee Name Remarks
1 [TTA 2794/MUM/2025| 2012-13 | [A] SONMRUG CO-OPERATIVE HOUSING SOCIETY LTD (E-FILE)
2 |ITA 2795/MUM/2025| 2013-14 | [A] SONMRUG CO-OPERATIVE HOUSING SOCIETY LTD (E-FILE)
3 |ITA2796/MUM/2025| 2014-15 | [A] THE SONMRUG CO-OPERATIVE HSG SOCIETY LIMITED (E-FILE)
4 |TTA 2797/MUM/2025| 2015-16 | [A] THE SONMRUG CO-OPERATIVE HSG SOCIETY LIMITED (E-FILE)
5 |ITA 2B45/MUM/2025| 2015-2016 | [A] SHIV PARVATI CO-DPERATIVE HOUSING SOCIETY LTD (E-FILE)
6 |ITA 2848/MUM/Z025| 201617 | [A] MUKESH KUMAR MARDIA
7 |ITA2876/MUM/2025| 2017-18 | [A] BALKRISHNA DEVRA) DUBEY (E-FILE)
8 |ITA 2BB2/MUM/2025| 2017-18 |[A] SANGEETA RATILAL PANCHAL (E-FILE)

Registran

¢ 13-Jun-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,

SPECIAL CONSTITUTION
AND STAY APPLICATIONS

FOR 16-JUNE-2025 (MONDAY)

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER

PART HEARD MATTERS
AT 2.30 PM _
Srl Appeal Numbaer A.:::"f Assesgee Bench lﬁ.‘emnrhs
1 |rr(ss)a| 877 [MumM 2025 2O1F |7a] vASURUIYA FILAMENTS (E-FILING) F | efiing
2 |Tr(sS)A| 878 (MUM| 2025| “057 |TA] VASUPLIYA FILAMENTS (E-FILING) F | efiling
3 |rmissia| 675 [Mum | 2025 | 258" |iA) vASUPLIIYA FILAMENTS (E-FILING) F | e-filing
4 |Im(ss)a| 860 (MuM|2025| 057 [1A] VASUPUIYA FILAMENTS (E-FILING) F | efiling
5 |ITiesyal 881 |Mum | 2025 1‘:};’ [A] VASUBLIIYA FILAMENTS (E-FILING) F | efiing
6 |Iriss)a| 882 [Mum|2025| 2015 |[A] VASURLIYA FILAMENTS (E-FILING) F | efmng
7 | 1 | 660 [mum|z2025) 2012 |1a] saBaRI Jant ASSOCIATES F
8 | ma | 661 |mum|202s znl:} [A] SABART JANT ASSOCIATES F
g | ma | &6z |Mum|2025 2'31154' [A] SABART JANI ASSOCIATES F
10 | 1A | 663 |MUM|2025| “TE |[A) SABARI JANI ASSOCIATES F
2016
11| 1A | 664 |MUM|2025| “O55 |[A] SABARI JANI ASSOCIATES F
12 | A | 665 |mum|2025| “07 |[A] SABARI JANI ASSOCIATES F
13 | ma | 66 |mum| 2025 mé?- [A] SABARI JAIN ASSOCIATES F
2018 }
14 | T | 667 [MuM|2025| “T0F |[A] SABART JATN ASSOCIATES F
15 | A | 876 (Mum|2025| “T0% |[A] VASUPUIYA FILAMENTS (E-FILING) F | efiing
16 | T | 883 {Mum|2025| 220 [IA] VASUPUIYA FILAMENTS (E-FILING) E | efiling
REFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM
=l Appeal Number Year Assessee Bench [Remarks
1| o 4356 |mMum| 2024 | 200F [[a] LUMINANT INVESTMENTS LTD A
l
| 2 | mA 5433 Mum| 2024 Eﬁ:" [D] LIGHTHOUSE LEARNING PRIVATE LIMITED (E-FILE) A | E-FILE




BEFORE SHRI OM PRAKASH KANT, ACCOUNTANT MEMBER 16=0 f-2D25"

AND MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

PART HEARD MATTERS
AT 2.30 PM
Sd |  Appeal Number "ﬁ;:' Assessee Bench |Remarks
1 [IT{S5)A] 6453 | MUM | 2024 2”1:35' [A] A ONE SIZING WORKS (E-FILE) A E-FILE
2 |rrissiaf 6460 [MuM | 2024| #02F |[A] A ONE SIZING WORKS (E-FILE) s | E-FILE
3 |ITiss)al 6461 |MUM | 2024 2':113?‘ [A] A ONE SIZING WORKS (E-FILE) A | eFne
4 |rT(ss)al 6462 |MUM |2024| 20LF" ITA] A ONE SIZING WORKS (E-FILE) A | EFLE
5 |IT(55)| 6463 |MUM | 2024 | “00F" I1A] A ONE SIZING WORKS (E-FILE) A | EFLE
6 | T | 6457 |Mum 2024 | P05 |[4] A ONE SiZING WORKS (E-FILE) A | eFnE
7 | 1ma | eass|Mum | 2024 1'115‘*' [A] A ONE SIZING WORKS (E-FILE) A | E-FLE
BEFORE SHRI NAREMDER KUMAR CHOUDHRY, JUDICIAL MEMEBER
AND SMT. RENU JAUHRI;, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM

sd | Appeal Number “:";‘r"" Assesses Bench |Remarks
L | [ g0 || 25| 2006 m;mm COMMUNICATIONS INDLA PRIVATE LIMITED (E- N —
2 [ | 35 [ o | 2025 2018 [F?]u;ﬂ;s?m COMMLINICATIONS INDIA PRIVATE LIMITED (E- =t I e
3 [ | s || 20as| 2015 [ f‘fsl;r'.ﬁr'.lm COMMUNICATIONS INDIA PRIVATE LIMITED (F- & et
a | rra | 1453 | wum| 2005 2016 01 pjnwmm COMMUNICATIONS INDIA PRIVATE LIMITED (E- A [—
s | mra 1494 | Mo 2028 iﬁi}jﬂ- I[:?EEF:'IRI'I’AHM COMMUBMICATIONS INDLA PRIVATE LIMITED (E- e EFILE
5 | 15 o 2005 2015 213 ?ﬂmnm COMMUNICATIONS INDIA PRIVATE LIMITED (E- e« | cemg |

]
T 1N
Assistant Registrar

lS—Jun—ll;l/';
L



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION
AND STAY APPLICATIONS

FOR 17-JUNE-2025 (TUESDAY)

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI GIRISH AGRAWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS
AT 2,30 PM
s f Appeal Number T'::‘ Assesses Bench |Remarks
| mma | 980 |mum | 2025 2”1"1““ [A] RAMESH JAISINGHAN] D
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SMT, RENU JAUHRI, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM
Srl Appeal Number "ﬁ:" Assessen Bench |Remarks
1| T | 996 [Muse|2025| 2%2F |a] SHILPA SHETTY KUNDRA (E-FILING) 8 | efing
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM
Sl Appeal Number "ﬁ:" Assesses Bench |[Remarks
1 | ma |1ess|mum|2025| 2220 |{a] HARI KRISHNA EXPORTS PRIVATE LIMITED E
2 | A |5264 | Mum| 2004 “*;E‘ [A] M/S. ALUCAST ENGINEERING PVT LTD A
CLARIFICATION MATTERS
AT 2.30 PM i
si | Appeal Number :ﬂ“"" Assessee Bench |Remarks
1 | mma |s734|mum| 2014 “1;} |[A] MAJESTIC INFRACON . LTO E




\T-Db-202.&

BEFORE SHRI OM PRAKASH KANT, ACCOUNTANT MEMBER

AND SHRI RAHUL CHAUDHARY, JUDICIAL MEMBER

PART HEARD MATTERS
AT 2.30 PM
sl |  Appeal Number Amt Assessee Bench |Remarks
1 | 17 7912 Mum |2019| 2117 |[A] TATA CHEMICALS LTD, (SG) H 55
2 | rin [1sss|seum| 2004 290 [(a] TATA CHEMICALS LTD H
2009-
3 | A |2151 {Mus|201a| 220 f[o] TaTA CHEMICALS LTD H
2010
4 | ma [1522|mum|zos| 21 |ra TaTa cEMICALS LT H
010-
5 ITA | 1762 | Mum | 2015 1 [D! TATA CHEMICALS LTD H
6 | mma [1480 |Mum | 2016 | #5" |[D] TATA CHEMICALS LTD H
7 | 1a {1583 |mum 2006| #55' |[A] TATA CHEMICALS LTD H
g | 1ma |1946 |Mum| 2007 3‘?32 [A] TATA CHEMICALS LTD H
o | 1a | 472 |mum|2018| 257 [(a) TATA CHEMICALS LTD H
2014
10 | Ima | 2E33 | MM | 2019 15 [Pﬂ TATA CHEMICALS LTD H
2016
11 | A {1209 |Mum| 2021 | 295 |[A] TATA CHEMICALS LTD. H
12 | 1A (1279 |Mum| 2023] ST (1A} TATA CHEMICALS LIMITED H
2020-
§3 | TTA 4017 | MM | 2024 31 [&] TATA CHEMICALS LIMITELD H ]

ok
Assistant Registrar
13=-Jun-2025
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION
AND STAY APPLICATIONS

FOR 18-JUNE-2025 (WEDNESDAY )

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER

AND M5. PADMAVATHY S, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM
Appeal Number hﬁ:‘ rr— Bench |Remarks
[Ta | #8248 | MUM | 2024 1‘02:'11:1 i!_.ﬂ._fl SHELL IMOLA MARKETS PRIVATE LIMITED H

BEFORE SMT. BEENA PILLAL, JUDICIAL MEMBER
AMND SHRI OMKARESHWAR CHIDARA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

AT 2,30 PM
Appeal Number :::“' Assessee Bench |Remarks |
A | 1597 | UM | 2025 | 2015 |[4] SUVARNA CHANDEAKANT BHOIANE B
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM
Appeal Number ‘ﬁ“'t' Asspsten Bench |Remarks
e, | 5906 | MuM | 2024 | 11 (0] AMBIKA TRADING CORPORATION (E-FILE) A E-FILE
CLARIFICATION MATTERS | |
AT 2.30 PM
Appeal Number ::“' ASSRESEE Banch |R|maﬂs§
ITh | 6067 | Mum | 2024 lﬂf [A] ESSAY COMMERCIAL RESOURCES PRIVATE LIMITED E |
BEFORE SHRI OM PRAKASH KANT, ACCOUNTANT MEMBER
AND SHRI RA) KUMAR CHAUHAN, JUDICIAL MEMBER
PART HEARD MATTERS
AT 2.30 PM
Appeal Number “x:" Assesver Bench | Remarks
ma | 2714 | MUM | 2025 21:51 [A] M/S. PARVESH CONSTRUCTION PVT LTD C
A | 2715 | Mum | 2028 2‘[:';'5" [A] M5 PARVESH COMSTRUCTION PAYT LTD C

Assistagwnili'mur

13=-Jun-2025
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION
AND STAY APPLICATIONS

FOR 19-JUNE-2025 (THURSDAY)

BEFORE SMT. BEENA PILLAI JUDICIAL MEMBER
AND SHRI OMKARESHWAR CHIDARA, ACCOUNTANT MEMBER

PART HEARD MATTERS
AT 2.30 PM
Appesl Number "‘.f,:.m:' Assesson Bench |Remarks|
ImA | 592 [mum| 2025| 4010 |[A] SUNSHINE TECHNOBUILD PRIVATE LIMITED B

BEFORE SHRI RAHUL CHAUDHARY, JUDICIAL MEMBER
AND SHRI OMKARESHWAR CHIDARA, ACCOUNTANT MEMBER

PART HEARD MATTERS
AT 2.30 PM

Appesl Number Assmt. | cncsen

Year Bench |Remarks

A | 982 |mum |2025| 2022 |1a) Janks NIPUL SAVLA

1 I,!I'

Assist Hﬁgist-rar
13-Jun-2025




